
LIST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF  NOVEMBER-2024.

COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE

1 14.11.2024 981173304 12.11.2024

Trademark Suit 22.11.2024 9548888420 19.11.2024

23.11.2024 9811161525 20.11.2024

23.11.2024 9711771000 21.11.2024

25.11.2024 9643228307 21.11.2024

26.11.2024 9968113433 21.11.2024

2 306 CS (COMM)/ 1216/2024 04-11-2024 9999029218 21.10.2024

306 CS (COMM) /1242/2024 08-11-2024 97 I 1261999 25.10.2024

306 CS (COMM)/ 1230/2024 11-11-2024 9811255673 21.10.2024

306 CS (COMM)/ 1278/2024 19-11-2024 9312400295 22.10.2024

306 CS (COMM) /1307/2024 26-11-2024 9818939888 19.10.2024

306 CS (COMM)/ 1317/2024 28-11-2024 9868873986 26.11.2024

306 CS (COMM)/ 1314/2024 28-11-2024 8295510551 21.10.2024

3 11.11.2024 9810476767 08.11.2024 04.11.2024
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PAYMENT 
OF COURT 
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SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CENTRA
L

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1251/2024

TANMAYA 
BHATIA VS. 
SUPER CAR 
HUB

RAJAN 
MISHRA

ADVRAJAN199
5@GMAIL.CO
M

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
1281/2024

SURYA ROSHNI 
LTD. VS. TARUN 
KUMAR 
SHARMA

SHRIHAR 
TRIPATHI

ADVOCATESH
RIHAR@GMAI
L.COM

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1284/2024

SANJAY KUMAR 
JAIN VS. 
MUNICIPAL 
CORPORATION 
OF DELHI

SATYENDE
R KUMAR 
SINGH

SKSINGH116@
GMAIL.COM

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1285/20241300/20
24

VIPUL GARG VS. 
AJIT SINGH

RAKESH 
KUMAR

RAKEHS.ADV
OCATE18@GM
AIL.COM

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1291/2024

STATE BANK OF 
INDIA VS. 
SUNDER DEVI

TIRATH 
LAL YADAV

ADVTIRATH@
GMAIL.COM

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM-
1300/2024

KEWAL RAM 
SUNIL KUMAR 
VS. M/S. STAR 
FOODS

HRITHIK 
MANCHAN
DA

HRITHIK.MAN
CHAND31@G
MAIL.COM

SH. RAJESH KUMAR 
GOEL, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

CENTRA
L

M/S BEST TECH 
PIPES LLP Vs 

M/S 
ROYALGOLF 

LINK CITY 
PROJECTS PVT 

LTD

Shailender 
Negi(P),

SHAILNEGI19
84@GMAIL.CO
M 

SHIVA METALS 
Vs DAMODAR 

PERFORATORS

Rohit 
Puri(P),

jitinsahni.advoc
ate@gmail.com 

STATE BANK OF 
INDIA Vs 
SUNDER

Ranjay 
Kumar 

Sinha(P),

advocatesinha
@rediffmail.co
m 

PUNJAB AND 
SIND BANK Vs 

VINITA 
SHARMA

Arun Kumar 
Shukla(P),

connect@snsleg
al.in 

NAVEEN 
SINGHAL Vs 

SANJAY BANSAL

Akshay  
Raj(P),

akshay.rkc@gm
ail.com 

SHRIKANT Vs 
MAHESH 
SHANKAR 

UPADHYAY

Parikshit 
Mahipal(P),

pmahipal09@g
mail.com 

OM 
INTERNATIONA

L Vs SHREE 
MAHALAXMI 
HARDWARE

MOHAN 
SINGH(P),

advocatemohan
bisht@gmail.co
m 

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

CENTRA
L

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

CSCOMM 
1231/2024

M/S KIRAN 
ROADWAYS 
LTD. VS M/S 
MAINI 
CONSTRUCTI
ON 
EQUIPMENTS 
P.LTD.

SH.VARUN 
GUPTA

GUPTA.VARUN1@GMAIL.COM.

mailto:GUPTA.VARUN1@GMAIL.COM
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3

14.11.2024 SH ASHISH JAIN7838656755 13.11.2024 18.10.2024

19.11.2024 9810493325 18.11.2024 13.11.2024

19.11.2024 SUCHITA DIXIT 8.90E+009 16.11.2024 14.11.2024

19.11.2024 SH BHARAT 9718704960 13.11.2024 11.11.2024

22.11.2024 7827539038 21.11.2024 24.10.2024

26.11.2024 7876752880 23.11.2024 13.11.2024

06.11.2024 9810474101 29.10.2024 29.10.2024

4 304 RECOVERY CS (COMM)1266/202419.11.2024 SUMIT SARNA 9716948836 15.10.2024

304 RECOVERY CS(COMM)1273/202420.11.2024 PRAMOD KUMAR SINGH9718209970 18.11.2024

304 RECOVERY CS (COMM)1301/202426.11.2024 SONU BHATIA V/S MCDSATYENDER KUMAR SINGH9811161525 20.11.2024

304 RECOVERY CS (COMM)1306/202427.11.2024 BANK OF BARODA V/S RAJESH SONTHALAANSHU PRIYANKA9313832982NA 07.12.2024

5 305 RECOVERY CS (COMM)/1228/2024 08-11-2024 Nirmal Kumar(P),9953128141 24.10.2024

305 RECOVERY CS (COMM)/1219/2024 06-11-2024 Pratap Chandra Rana(P),9990366723 26.09.2024

305 RECOVERY CS (COMM)/1227/2024 07-11-2024 SURJEET SINGH(P),8588803815 14.10.2024

305 RECOVERY CS (COMM)/1245/2024 14-11-2024 SHALINI UPADHYAY(P),9899048618 18.10.2024

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

CENTRA
L

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

CSCOMM 
1246/2024

M/S JOSCH 
FOILS VS M/S 
INVIXO 
TRADING P. 
LTD.

ASHISHLEGALHUB@YAHOO.COMIN

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

CS COMM 
1267/2024

M/S ORIENT 
LINKS 
PVT.LTD. VS 
SH. VIKASH 
KUMAR

SH. MAHESH 
SHARMA

ADVMESHARMA2010@GMAIL.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

CS COMM 
1268//2024

STATE BANK 
OF INDIA VS 
DEPALI 
SHARMA & 
ORS

AGNIJOTRISUCHITA@GMAIL.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

CS COMM 
1270/2024

NITIN GUPTA 
VS ANUPAM 
GHOSH

SUMIT@ABOTT.IN.LEGAL.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

CS COMM 
1280/2024

STATE BANK 
OF INDIA VS 
MR. SUBHASH

MS. NIRMAL 
KUMAR

AMHNIRMAL@GMAIL.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

CS COMM 
1299/2024

M/S MAHIMA 
TRADING 
COMPANY VS 
M/S G.K. 
ENTERPRISES

SH NIKHAL 
DHIMAN 

NIKHILDHIMANGLX@GMAIL.COM

303, Extension 
Block, Tis 

Hazari Courts, 
Delhi

CS COMM 
1220/2024

VIJAY KR. 
AGGARWAL 
VS ARJUN 
FATIMA

SANDEEP 
JINDAL

SANDEEPJINDAL@REDIFFINACL.COOM

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

CENTRA
L

GAURAVA 
MITTAL V/S 
STEEL WUD 
FOOTWEAR PVT 
LTD

SUMITSARNA
@GMAIL.COM

HERO 
INVESTCORP 
PRIVATE 
LIMITED VS 
ASHOK KUMAR

AASTHA@THE
LEGIST.COM

SKSINGH16@
GMAIL.COM

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
05

CENTRA
L

STATE BANK OF 
INDIA Vs 

SUDESHPAL

amb.niral@gma
il.comm

CANARA BANK 
Vs NARENDRA 

KUMAR 
SHARMA

prana25000@g
mail.com

NEERAJ GUPTA 
AND SONS HUF 
Vs M/S SUBHAN 

FOOTWEAR 
GHATKOPAR

adv.surjeetsing
h@gmail.com

STATE BANK OF 
INDIA Vs Vinesh 

Meena

ShaliniUpadhya
y.Advocate@g
mail.com

mailto:ASHISHLEGALHUB@YAHOO.COMIN
mailto:ADVMESHARMA2010@GMAIL.COM
mailto:AGNIJOTRISUCHITA@GMAIL.COM
mailto:SUMIT@ABOTT.IN.LEGAL.COM
mailto:AMHNIRMAL@GMAIL.COM
mailto:NIKHILDHIMANGLX@GMAIL.COM
mailto:SANDEEPJINDAL@REDIFFINACL.COOM
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5

305 RECOVERY CS (COMM)/1283/2024 22-11-2024 BINOD KUMAR AGRAWAL(P),9810287596 14.11.2024

305 RECOVERY CS (COMM)/1321/2024 29-11-2024 TIRATH LAL YADAV(P),9643228307 21.11.2024

305 RECOVERY CS (COMM)/1323/2024 29-11-2024 Karan Jain(P), 9810367549 15.10.2024

305 RECOVERY CS (COMM)/1316/2024 28-11-2024 Subhash Chandra(P),9810459344 13.11.2024

305 RECOVERY CS (COMM)/1322/2024 29-11-2024 Brijesh Kumar Sharma(P),9899222783, 9136609699 25.11.2024

305 RECOVERY CS (COMM)/1325/2024 30-11-2024 INSAAF DUGGAL(P),9999234874 14.11.2024

6 410 CS (COMM.) 1223/2024 07.11.2024 SH. PRATAP CHANDRA RANA9990366723 26.09.2024

410 CS (COMM.) 1224/2024 07.11.2024 SH. ASHISH YADAV9311668810 06.11.2024

410 CS (COMM.) 1235/2024 11.11.2024 8368722310 29.10.2024

410 CS (COMM.) 1239/2024 12.11.2024 9015505737 07.11.2024

410 CS (COMM.) 1260/2024 18.11.2024 9212036118 23.05.2023

410 CS (COMM.) 1269/2024 19.11.2024 8896932838 14.11.2024

410 CS (COMM) 1288/2024 25.11.2024 9643228307 21.11.2024

410 CS (COMM) 1296/2024 26.11.2024 9811161525 20.11.2024

410  CS (COMM) 1297/2024 26.11.2024 9811161525 20.11.2024

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
05

CENTRA
L

Ved Prakash Vs 
PAMPA 

BARMAN 
SARKAR

bka.advocate@
gmail.com

STATE BANK OF 
INDIA Vs HARI 

OM GOUR

advtirath@gma
il.com

MSB 
PUBISHERS 
PVTLTD Vs 

SMART BOOK 
AND ORS

advocateekj@g
mail.com

SHIV RATNA 
PAPER PVT LTD 

Vs AMAN 
GUPTA

Chandraadv31
@gmail.com

Utkarsh Chawla 
Vs United Global

lawsolutionpoin
t@gmail.com

APEIROGON 
TECHNOLOGIES 

PRIVATE 
LIMITED Vs 
ZEESHAN 

HASMI AND 
ANR

lawyerduggal@
gmail.com

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI 
COURT CENTRAL DELHI

CENTRA
L

CANARA BANK 
VS. AJAY 
KUMAR 
KASHYAP

prana25000@g
mail.com

KIRAN 
CHAUDHARY 
VS. M/S. LOOKS 
SALON PVT. 
LTD.

ambarilawassoc
iates@gmail.co
m

M/S. 
VISHWANATH & 
CO. VS.   M/S. 
RAJ 
INDUSTRIES

SH. DEV 
PRAKASH 
PACHAURI

advnarender@g
mail.com

SSND 
MEDIMART 
PVT. LTD. VS. 
BAKUL 
KHANNA

SH. ANKIT 
KUMAR

adv.aankitarya
@gmail.com

ICICI BANK LTD. 
VS. AVNISH 
RANJAN

SH. SAGAR 
SHIVAM 
JAISWAL

vikaschopraadv
ocate@gmail.co
m

STATE BANK OF 
INDIA VS. 
DAYAWANTI 
SHARMA

MS. 
SUCHITA 
DIXIT

agnihotrisuchit
a@gmail.com

STATE BANK OF 
INDIA VS. 
NASIM AHMAD

SH. TIRATH 
LAL YADAV

id-
advtirath@gma
il.com

SONU BHATIA 
VS. MCD

SH. 
SATYENDR
A KUMAR 
SINGH

sksingh116@gm
ail.com

SONU BHATIA 
VS. MCD

SH. 
SATYENDR
A KUMAR 
SINGH

sksingh116@gm
ail.com
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7 CIVIL SUIT 08.11.2024 SEEMA BENGANI9891821120 NA

CIVIL SUIT 11.11.2024 N.S. NEGI 9999029218 28.10.2024

CIVIL SUIT 12.11.2024 AJAY KUMAR 9810239626 06.11.2024

CIVIL SUIT 14.11.2024 PARVEEN KUMAR SHARMAVIVEK BHARDWAY9810562468 04.01.2024

CIVIL SUIT 14.11.2024 TIRATH LAL YADAV9643228307 21.10.2024

CIVIL SUIT 18.11.2024 M/S V.G. MARKETING PVT. LTD.ATUL RATHI 9810540219 NA 23.10.2024

CIVIL SUIT 18.11.2024 RAHUL JAIN VS ROMI RAJANNAVEEN GUPTA9811438111 25.10.2024

CIVIL SUIT 20.11.2024 RANJAY KUMAR SINHA9811255673 21.10.2024

CIVIL SUIT 20.11.2024 AVINASH KUMAR TRIVEDI9810104312 12.11.2024

CIVIL SUIT 20.11.2024 ANUPAM SINGH9654926809 NA

CIVIL SUIT 21.11.2024 AMBUJ TIWARI8851230670 06.11.2024

CIVIL SUIT 23.11.2024 STATE BANK OF INDIA VS SATPALNIRMAL KUMAR 9953128141 24.10.2024

CIVIL SUIT 25.11.2024 AMIT KUMAR9942231515 19.11.2024

CIVIL SUIT 26.11.2024 SATENDRA KUMAR SINGH9811161525 20.11.2024

CIVIL SUIT 26.11.2024 RAJAN KHANNA 9811797546 18.11.2024

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

CENTRA
L

COURT ROOM 
302

OMP (COMM) 
96/2024

M/S 
MARKETING 
KING ONLINE 
PVT. LTD. VS 
SAHIL GUPTA

seemabengani
@yahoo.com

COURT ROOM 
302

CS(COMM) 
1233/2024

M/S 
HINDUSTAN 
PIPE SALES 
CORPORATION 
VS PANKAJ 
SAINI

SHAILNEGI19
84@GMAIL.CO
M

COURT ROOM 
302

OMP(COMM) 
98/2024

UNION OF 
INDIA VS M/S 
ENKAY 
ENTERPRISES

ajaybidhuri79@
gmail.com

COURT ROOM 
302

CS(COMM) 
1248/2024

adv.viveke502
@gmail.com

COURT ROOM 
302

CS(COMM) 
1253/2024

STATE BANK OF 
INDIA VS 
NEERAJ KUMAR

ad-
advtirath@gma
il.com

COURT ROOM 
302

CS(COMM) 
1265/2024

COURT ROOM 
302

CS(COMM) 
1264/2024

advnavingupta
@gmail.com

COURT ROOM 
302

CS(COMM) 
1272/2024

STATE BANK OF 
INDIA VS SAJAN 
KANWAR

advocatesinha
@rediffmail.co
m

COURT ROOM 
302

CS(COMM) 
1275/2024

RAJENDER 
KUMAR GUPTA 
VS MCD

aktrivedilawoffi
ces@gmail.com

COURT ROOM 
302

OMP(I) COMM 
1270/2024

AXIS BANK LTD. 
VS SAKSHI

anupamjsingh
@gmail.com

COURT ROOM 
302

CS(COMM) 
1279/2024

MOHD. SALEEM 
VS JASPREET 
PURI

tiwari.ambuj16
@yahoo.com

COURT ROOM 
302

CS(COMM) 
1286/2024

amb.nirmal@g
mail.com

COURT ROOM 
302

CS(COMM) 
1295/2024

M/S BAWA 
AUTOMOBILE 
CO. VS M/S 
DURGA CAR 
MAX

lawchambersfgl
@gmail.com

COURT ROOM 
302

CS(COMM) 
1298/2024

SANJAY KUMAR 
JAIN VS 
MUNICIPAL 
CORPORATION 
OF DELHI

sksingh116@gm
ail.com

COURT ROOM 
302

CS(COMM) 
1305/2024

THE INDIAN 
EXPRESS PVT. 
LTD. VS THINK 
AND LEARN 
PVT. LTD.

advrklawoffice
@gmail.com
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7

CIVIL SUIT 27.11.2024 ICICI BANK LTD. VS PARITOSH SINGHVIKAS CHOPRA9212036118 29.04.2024

CIVIL SUIT 28.11.2024 S.K. SHARMA 9891297097 22.11.2024

CIVIL SUIT 28.11.2024 BANK OF BARODA VS ROHITGEETANJALI SHARMA8447833470 20.11.2024

8 NIL

9 CS (COMM.) CS (COMM)/1213/202404-11-2024 State Bank of India Vs AnjuSuchita Dixit(P),8896932838 29.10.2024

CS (COMM.) CS (COMM)/1214/202404-11-2024 PRAMILA JAIN Vs MAHOMMAD JAHANGIRRAM PRAKASH SONI(P),9958430361 29.10.2024

OMP (I) (COMM.)OMP (I) (COMM)/1244/202406-11-2024 TATA CAPITAL LTD Vs GULSHAN KUMARANISH BHOLA(P),9811452022 05.11.2024

EXECUTION (COMM.)Execution (Comm)/484/202406-11-2024 BHUPENDER SINGH Vs Municipal Corporation of Delhisatyendra kumar singh(P),9811161525 05.11.2024

RP (CIVIL) RP (Civil)/13/2024 07-11-2024 Rakesh Kumar Goel Vs Municipal Corporation of Delhisatyendra kumar singh(P),9811161525 06.11.2024

EXECUTION (COMM.)Execution (Comm)/496/202411-11-2024 M/S BHARATI BHAWAN PUBLISHERS AND DISTRIBUTORS Vs USHA JAINNIKHIL TRIPATHI(P),9899836932 08.11.2024

CS (COMM.) CS (COMM)/1244/202413-11-2024 M/s ALM enterprises through prop mohd zafar Vs GhyayasuddinSIDDHARTH KHURANA(P),9643543596 12.11.2024

CS (COMM.) CS (COMM)/1257/202416-11-2024 Rakesh Kumar Goel Vs Municipal Corporation of Delhisatyendra kumar singh(P),9811161525 14.11.2024

EXECUTION (COMM.)Execution (Comm)/511/202416-11-2024 Krishan Kumar Gupta Vs Municipal Corporation of Delhisatyendra kumar singh(P),9811161525 14.11.2024

CS (COMM.) CS (COMM)/1258/202416-11-2024 SANJEEV SARAN Vs RAKESH ARORAmanu sishodia(P),9810019309 14.11.2024

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

CENTRA
L

COURT ROOM 
302

CS(COMM) 
1308/2024

vikaschopraadv
ocate@gmail.co
m

COURT ROOM 
302

CS(COMM) 
1312/2024

ANTIM JHAWAR 
VS M/S CARE 
EDUCATIONAL 
& WELFARE 
SOCIETY

sksharmaadvoc
ate@hotmail.co
m

COURT ROOM 
302

CS(COMM) 
1315/2024

Advocate.134@
gmail.com

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CENTRA
L

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CENTRA
L

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

agnihotrisuchit
a@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

info@rpslegalso
lution.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

sksingh116@gm
ail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

sksingh116@gm
ail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

nikhiltripathi63
@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Ayusharma@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

sksingh116@gm
ail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

sksingh116@gm
ail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

manusisodia77
@gmail.com
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9

EXECUTION (COMM.)Execution (Comm)/521/202419-11-2024 Khushi Agro Foods Products Vs M/S Whitefields Overseas LimitedFeroz Khan(P), 9818416099NA 18.11.2024

OMP (I) (COMM.)OMP (I) (COMM)/1269/202420-11-2024 AXIS BANK LTD Vs MANISHAAnupam Singh(P),9654926809 19.11.2024

CS (COMM.) CS (COMM)/1293/202425-11-2024 HORIZON SATELLITE SERVICES PVT LTD Vs AKD BUILD INDIA PRIVATE LIMITEDPayal  Kakra(P),7503083035 23.11.2024

OMP (I) (COMM.)OMP (I) (COMM)/1290/202425-11-2024 TATA CAPITAL LTD Vs MS ANJU DEVIANISH BHOLA(P),9811452022 23.11.2024

CS (COMM.) CS (COMM)/1304/202426-11-2024 Star Human Sciences Pvt  Ltd Vs S G TRADERSAmit Chawla(P),9718689708 25.11.2024

CS (COMM.) CS (COMM)/1309/202427-11-2024 RV SOLUTIONS PVT LTD Vs NISIS PATRAANKIT MIGLANI(P),7276358720 26.11.2024

CS (COMM.) CS (COMM)/1320/202429-11-2024 DEEPAK SUKHIJA trading as M/s Poonam Collections Vs Aditya Ashu Baghla trading as M/s Naughty KidsRohan Rohatgi(P),9811867909 28.11.2024

EXECUTION (COMM.)Execution (Comm)/541/202430-11-2024 ROOP KISHORE RASTOGI Vs SAGAR KHARBANDASONAL SINHA(P),9810002285 29.11.2024

CS (COMM.) CS (COMM)/1324/202430-11-2024 PUNJAB NATIONAL BANK Vs MUNESHSudhir Kumar Singh(P),986827l 79 29.11.2024

CS (COMM.) CS (COMM)/1226/202407-11-2024 PRACHI GUPTA991 1703098 06.11.2024

OMP (I) (COMM.)OMP (I) (COMM)/1265/202419-11-2024 DHEERAJ 9871040589 / 8920586266 18.11.2024

Execution (Comm)/499/202411-11-2024 SATISH CHANDER BAJAJ9953538322NA 08.11.2024

10 307 Civil CS (COMM)/1232/202411-11-2024 Varun Gupta 9810476769 06.11.2024

307 Civil CS (COMM)/1277/202420-11-2024 9650677902 05.11.2024

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CENTRA
L

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

anupamjsingh
@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

surajkt@kntlaw
offices.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

amitchawlaad@
gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

advankitmiglan
i@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

rohanr@rsrlega
l.in

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

sinhasonal0609
@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

skssinllhadvdcl
hi@mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

PUMA SE VS 
ASHOK KUMAR

prachi.gupta@p
omslegal.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

AXIS BANK LTD 
Vs HARISH 
KUMAR

INDOLEXLAW
@GMAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

EXECUTION 
(COMM.)

SURESH 
KUMAR JAIN VS 
MANOJ BASOYA

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

M/S PRINCEM 
ORNAMENTS 
PVT LTD Vs M/S 
BELIRAM 
TARACHAND 
JAIN 
JEWELLERS 
PVT LTD

gupta.varun1@
gmail.com

M/s Jari Saree 
Centre (India) Pvt 
Ltd Vs Taruna 
Bansal

SIDHANT 
DHINGRA 

AND 
ASSOCIATE

S

adv.sidhantdhi
ngra@gmail.co
m
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10

307 Civil CS (COMM)/1276/202420-11-2024 Rakesh Kumar 9871897844 N.A. 12.11.2024

307 Civil CS (COMM)/1290/202425-11-2024 aastha sharma 9718209970 18.11.2024

307 Civil CS (COMM)/1292/202425-11-2024 REDTAPE LIMITED Vs ARRIVAL SHOESAshok Goel 9873815146 21.11.2024

11 CS (COMM) CS (COMM)/1215/202404-11-2024 KAMAL GUPTA Vs MUNICIPAL CORPORATION OF DELHI9811070396 25.10.2024

CS (COMM) CS (COMM)/1262/202418-11-2024 N M AGGARWAL AND CO PVT LTD Vs MADHURI JAINSubhash Chandra9810459344 25.10.2024

CS (COMM) CS (COMM)/1241/202412-11-2024 THE SUPREME INDUSTRIES LIMITED Vs CHANDERKANT CHOUDHRYShrihar Tripathi9548888420 04.11.2024

CS (COMM) CS (COMM)/1313/202428-11-2024 SH RAVI KUMAR AGGARWAL Vs SMT TARUNA BANSALSidhant Dhingra9540818282 05.11.2024

CS (COMM) CS (COMM)/1287/202425-11-2024 SATYA BHAMA DHANUKA Vs CABLE CORPORATION OF INDIA THROUGH DIRECTOR ROHAN HITENDRA KHATAURavi Bassi 9810021293 19.11.2024

CS (COMM) CS (COMM)/1294/202425-11-2024 TAJUDDIN  AND ORS Vs SAYYED MOHD ANWAR AND ORSMonika Rathi 9639924680 16.05.2024

CS (COMM) CS (COMM)/1289/202425-11-2024 State Bank of India Vs. Kaisenti deviSuchita Dixit 8896932838 14.11.2024

12 401 OMP (I) (COMM.)1239/2024 04-11-2024 9711958819

401 CS (COMM) 1217/2024 05-11-2024 9873479585 18.10.2024

401 OMP (I) (COMM.)1241/2024 05-11-2024 9205511796

401 CS (COMM) 1225/2024 07-11-2024 9811164525 23.08.2024

401 OMP (I) (COMM.)1257/2024 12-11-2024 9871040589

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

Asha Rani Vs 
Cholamandalam 
MS General 
Insurance Co Ltd

Hero InvestCorp 
Private Limited 
Vs ASHOK 
KUMAR

aastha@thelegi
st.com

ip@asokalaw.co
m

SH. S.S RATHI, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CENTRA
L

COURT ROOM 
310

Pankaj Roy 
Kotra

advjjtyagi901@
gmail.com

COURT ROOM 
310

awanish@naksl
aw.com

COURT ROOM 
310

legal@boostip.i
n

COURT ROOM 
310

g.gupta93@gm
ail.com

COURT ROOM 
310

advocateravibas
si@gmail.com

COURT ROOM 
310

advocatemrathi
@gmail.com

COURT ROOM 
310

agnihotrisuchit
a@gmail.com

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

PANAESHA  
EDUCATION 
SOCIETY Vs 
VARUN 
GOENKA

PRADEEP 
TEOTIA

PTSASSOCIAT
ES98@GMAIL.
COM

M/S VARN 
IMPEX LLP Vs 
ABHINAV JAIN

SANJAY 
SEHGAL

SSCLAWFIRM
@GMAIL.COM

M/S IDFC FIRST 
BANK LIMITED 
Vs 
SHASHIBHUSH
AN KUMAR

RAHUL 
KASHYAP

LEXPACIFIC03
@GMAIL.COM

MAHESH 
BANSAL Vs 
MUNICIPAL 
CORPORATION 
OF DELHI

SATYAEND
RA KUMAR 
SINGH

SKSINGH116@
GMAIL.COM

AXIS BANK LTD 
Vs SANDEEP 
KUMAR

SUNITA 
SINGH

INDOLEXLAW
@GMAIL.COM
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12

401 OMP (I) (COMM.)1258/2024 12-11-2024 9871040589

401 OMP (I) (COMM.)1259/2024 12-11-2024 9871040589

401 Misc DJ 652/2024 14-11-2024 9873438080

401 CS (COMM) 1250/2024 14-11-2024 7988358702 05.11.2024

401 CS (COMM) 1252/2024 14-11-2024 9643228307 21.10.2024

401 CS (COMM) 1254/2024 16-11-2024 9810195013 18.10.2023

401 CS (COMM) 1259/2024 16-11-2024 9810059650 02.11.2024

401 OMP (I) (COMM)1243/2024 06-11-2024 6201970125

401 Execution (Comm)/490/2024 06-11-2024 9899426326

401 OMP (I) (COMM.)1268/2024 20.11.2024 SOHIL SHARMA8765775577

401 Execution (Comm)/539/2024 29.11.2024 9654452476

401 Execution (Comm)/540/2024 29.11.2024 IRA GUPTA 9818976099

13 CIVIL SUIT 04-11-2024 RAHUL KASHYAP9205511796 NA

CIVIL SUIT 06-11-2024 ANISH BHOLA 9811452022 NA

CIVIL SUIT 06-11-2024 Pratap Chandra  Rana9990366723NA NA

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

AXIS BANK LTD 
Vs NARENDRA 
KUMAR

SUNITA 
SINGH

INDOLEXLAW
@GMAIL.COM

AXIS BANK LTD 
Vs PRAVEEN 
KUMAR

SUNITA 
SINGH

INDOLEXLAW
@GMAIL.COM

M/S BLUE 
DIAMOND Vs 
M/S MANI 
GIFTS 
THROUGH 
PROPRIETOR 
RAMA BAJAJ

KAMAL 
ANAND

M/S DEEP BLUE 
XPRESS PVT 
LTD Vs RAJESH 
KUMAR 
MIGLANI

HIMANSHU 
JAIN

JAIN.HIMANS
HU87@GMAIL
.COM

STATE BANK OF 
INDIA Vs RAM 
KISHOR

TIRATH 
LAL YADAV

ADVTIRATH@
GMAIL.COM

M/s S CHAND 
AND CO.LTD Vs 
Mr K M PUJAL

ANJU 
BAJAJ

KUMARRAJES
HADV@YAHO
O.COM

M/S ARYA 
PUBLISHING 
COMPANY Vs 
MAYANK 
ADLAKHA

ANURAG 
KUMAR 
AGARWAL

INFO@ASVASS
OCIATES.COM

KDH FOOD OPC 
Private Limited 
Vs Amir Khan

SHARAVAN 
KUMAR 
BANSAL

UNITEDMARK
@UNITEDAND
UNITED.COM

Rakesh Gupta Vs 
RJ PROJECTS 
PRIVATE 
LIMITED

ARAVKAPO
OR

ARAVKAPOOR
@OUTLOOK.C
OM

M/S ASHOK 
LEASING LTD 
V/S V. 
SRINIVASULU

PATHWAYSLE
GAL2010@GM
AIL.COM

SH. TRIPAT 
SINGH & ORS 
V/S SH. INDER 
MOHAN SINGH 
& ORS

ABHAY 
DIXIT

ADVAHAYDIXI
T200@GMAIL.
COM

M/S B.R 
KAPOOR & SONS 
P LTD V/S M/S 
KRAFT 
INTERNATIONA
L & ORS

IRAGUPTA27@
GMAIL.COM

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

COURT ROOM 
402

OMP (I) 
(COMM)/1240/202
4

M/S IDFC FIRST 
BANK LIMITED 
Vs ABHAY 
KUMAR

LEXPECIFIC03
@GMAIL.COM

COURT ROOM 
402

OMP (I) 
(COMM)/1245/202
4

TATA CAPITAL 
LTD Vs 
PRAVEEN 
MISHRA

Anish_bhola17
@yahoo.com

COURT ROOM 
402

CS 
(COMM)/1221/202
4

CANARA BANK 
Vs SWATI 
SHARMA
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13

CIVIL SUIT 06-11-2024 SEEMA 9810260053NA NA

CIVIL SUIT 07-11-2024 satyendra kumar singh9811161525 NA

CIVIL SUIT 08-11-2024 SHALINI UPADHYAY9899408618 18.10.2024

CIVIL SUIT 11-11-2024 VIKAS CHOPRA 9212036118 26.04.2024

CIVIL SUIT 12-11-2024 PANKAJ ROY KOTRA9811070396 08.11.2024

CIVIL SUIT 16-11-2024 Abhishek Gupta 9999052336 NA

CIVIL SUIT 16-11-2024 satyendra kumar singh9811161525 NA

CIVIL SUIT 16-11-2024 satyendra kumar singh9811161525 NA

CIVIL SUIT 16-11-2024 PANKAJ ROY KOTRA9811070396 12.11.2024

CIVIL SUIT 18-11-2024 Nitin Arora 9818189667 04.11.2024

CIVIL SUIT 20-11-2024 SUNITA SINGH9871040589 NA

CIVIL SUIT 20-11-2024 Anupam Singh NA

CIVIL SUIT 20-11-2024 Anupam Singh 9654926809 NA

CIVIL SUIT 21-11-2024 Ankit Kumar 9015505737 NA

CIVIL SUIT 22-11-2024 Rajan Khanna 9811797546 18.11.2024

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

COURT ROOM 
402

Execution 
(Comm)/486/2024

VOICEVALE 
LIMITED Vs 
RAMESH 
KUMAR 
AGARWAL  AND 
ANR

COURT ROOM 
402

Execution 
(Comm)/489/2024

KRISHAN 
KUMAR GUPTA 
Vs MCD

sksingh116@gm
ail.com

COURT ROOM 
402

CS 
(COMM)/1229/202
4

State Bank of 
India Vs BEENA 
SAH

SHALINIUPAD
HYAY.ADVOCA
TE@GMAIL.C
OM

COURT ROOM 
402

CS 
(COMM)/1234/202
4

ICICI BANK LTD 
Vs MANAS 
DUBEY

vikaschopraadv
ocate@gmail.co
m

COURT ROOM 
402

CS 
(COMM)/1240/202
4

AGGARWAL 
ASSOCIATES Vs 
MUNICIPAL 
CORPORATION 
OF DELHI

pankajkotra@y
ahoo.co.in

COURT ROOM 
402

Execution 
(Comm)/508/2024

KINU IMPEX Vs 
TILOKARAM 
PRATAP JI 
CHOUDHARY

adv.abhishek39
95@gmail.com

COURT ROOM 
402

Execution 
(Comm)/510/2024

KRISHAN 
KUMAR GUPTA 
Vs MUNICIPAL 
CORPORATION 
OF DELHI

sksingh116@gm
ail.com

COURT ROOM 
402

Execution 
(Comm)/509/2024

KRISHAN 
KUMAR GUPTA 
Vs MUNICIPAL 
CORPORATION 
OF DELHIi

sksingh116@gm
ail.com

COURT ROOM 
402

CS 
(COMM)/1256/202
4

NEERAJ 
AGGARWAL 
PROP 
AGGARWAL 
ASSOCIATES Vs 
MUNICIPAL 
CORPORATION 
OF DELHI

pankajkotra@y
ahoo.co.in

COURT ROOM 
402

CS 
(COMM)/1261/202
4

RAJENDER 
KUMAR 
MALHOTRA Vs 
TRILOK 
AGGARWAL

nitin.arora465
@gmail.com

COURT ROOM 
402

OMP (I) 
(COMM)/1272/202
4

AXIS BANK LTD 
Vs IMRAN

INDOLEXLAW
@GMAIL.COM

COURT ROOM 
402

OMP (I) 
(COMM)/1275/202
4

AXIS BANK LTD 
Vs SHREEPAL

COURT ROOM 
402

OMP (I) 
(COMM)/1274/202
4

AXIS BANK LTD 
Vs JULEAKKAR

anupamjsingh
@gmail.com

COURT ROOM 
402

Execution 
(Comm)/527/2024

PAWAN KUMAR 
KOHLI Vs 
MOHINDER 
KUMAR OBERAI 
( DECEASED)

ANKITKUMAR
LAWOFFICES
@GMAIL.COM

COURT ROOM 
402

CS 
(COMM)/1282/202
4

THE INDIAN 
EXPRESS 
PRIVATE 
LIMITED Vs MR 
P T ABRAHAM

advrklawoffice
@gmail.com
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13

CIVIL SUIT 26-11-2024 KAPIL DUA 9811590282 19.11.2024

14 WEST CS 04-11-2024 9643867018 25-10-2024

CS 05-11-2024 9810928188 01-11-2024

CS 07-11-2024 9599043045 28-09-2024

CS 07-11-2024 9312131464 04-11-2024

CS 08-11-2024 9810118367 24-10-2024

CS 11-11-2024 9811254899 05-11-2024

CS 18-11-2024 9999132159 14-11-2024

CS 18-11-2024 9810000113 18-10-2024

OMP 18-11-2024 9999784700 12-11-2024

CS 20-11-2024 9811112087 20-11-2024

CS 27-11-2024 9868213110 13-11-2024

CS 29-11-2024 7042835171 30-09-2024

15 WEST CS(COMM) 956/2024 07.11.2024 9810118367 22.10.2024

974/2024 16.11.2024 9911175304 04.11.2024

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

COURT ROOM 
402

CS 
(COMM)/1302/202
4

M/S KAPUR 
GRAPHICS PVT 
LTD Vs M/S 
NEW MODEL 
IMPEX PVT LTD

KAPIL.DUA74
@GMAIL.COM

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/944/2024

M/S Aushadhi 
Herbal Vs M/S 
Lucky Nutrition

Manish 
Kumar(P),

manish@xande
rlegalsolutions.
com

CS 
(COMM)/946/2024

Iqbal Singh Vs 
Usha Pahwa

Praveen 
Suri(P),

praveensuri73
@gmail.com

CS 
(COMM)/953/2024

Aqualite 
Industries Private 
Limited  Vs  
SWADESHI 
BOOTS 
(THROUGH ITS 
PARTNERS)

ARCHIT 
SINGHAL(P
),

legal@sigmaleg
al.in

CS 
(COMM)/952/2024

M/S VU 
ELECTRICAL 
EQUIPMENT (P) 
LTD  Vs  M/S 
BENLING INDIA 
ENERGY AND 
TECHNOLOGY 
PVT LTD

SANJAY 
CHAURSIA(
P),

sanjaychursia.1
3@gmail.com

CS 
(COMM)/958/2024

PARVEEN 
MEHTA Vs M/S 
RMS BUILDERS 
PVT LTD

Varun 
Kathuria(P),

varun.kathuria
@yahoo.com

CS 
(COMM)/965/2024

Satish Kumar  Vs  
AutoliteIndia

Sundaram 
Choudhary(
P),

sundaramadv@
yahoo.co.in

CS 
(COMM)/979/2024

STATE BANK OF 
INDIA  Vs  MR 
PREM CHAND 
SHARMA PROP 
OF M/S MB 
PHARMA

ADAITA 
KUMAR  
ROUT(P),

ie-
akroutadvocate
@gmail.com

CS 
(COMM)/981/2024

MS COTTON 
CONCEPT 
(INDIA) 
PRIVATE 
LIMITED  Vs  
M/S AVA 
APPARELS LLP 
AND ORS

KISHAN 
LAL 
MEENA(P),

newdelhi@aaal
egal.co

OMP 
(COMM)/19/2024

ICICI Securities 
Limited  Vs  
DEVVRAT 
GUPTA

MD 
ZARYAB 
JAMAL 
RIZVI(P),

advocatezaryab
@Jgmail.com

CS 
(COMM)/988/2024

HAPPY 
FOOTCARE 
INDUSTRIES Vs 
M/S 
KALIRAMAN 
INDUSTRIES 
PVT LTD AND 
ORS

SANJAY 
PADAM 
JAIN(P),

spjainlawfirm@
gmail.com

CS 
(COMM)/1006/202
4

SVC 
COOPERATIVE 
BANK LIMITED 
Vs ANSHUL 
GOEL AND ANR

ABHISHEK(
P),

anisinghandco
mpany@gmail.
com

CS 
(COMM)/1014/202
4

NIRMAL SINGH 
Vs SANJEEV 
MALHOTRA 
AND ANR

Rounak 
Nayak(P),

rounaknayak@
gmail.com

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

SARIKA 
MALHOTRA 

VS MAGNUM 
BUILDCON 

INDIA P LTD 

VARUN 
KATHURI

A

VARUN.KATH
URIMaYAHOO.
COM

OMP(I)
(COMM)

V S PLASTICS 
VS. J M 

PLASTICS

ANUJ 
SAINI

advocateanujsai
ni90@gmail.co
m
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15 WEST

CS(COMM) 984/2024 19.11.2024 8130935106 26.10.2024

CS(COMM) 986/2024 20.11.2024 9990204400 06.11.2024

CS(COMM) 991/2024 21.11.2024 9811786067 09.11.2024

16 WEST 08-11-2024 9811156111 30.10.2024

08-11-2024 9810651595 Not Mentioned Nil

12-11-2024 Not Mentioned Not Mentioned Nil

12-11-2024 88600 70760 10.09.2021

12-11-2024 Not Mentioned Not Mentioned Nil

12-11-2024 Not Mentioned Not Mentioned Nil

12-11-2024 Not Mentioned Not Mentioned Nil

13-11-2024 9953062629 25.10.2024

14-11-2024

14-11-2024 Not Mentioned Not Mentioned Nil

14-11-2024 Not Mentioned Not Mentioned Nil

14-11-2024 9999666398 06.11.2024

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

SUN STONE 
PVT LTD VS. 

OM MARBLES

SURESH 
BHARTI

ruchikamalik05
@gmail.com

CHARANJEET 
SINGH VS. 

AMIT 
SHARMA

ROHIT 
KUMAR

advrohit89@g
mail.com

STATE BANK 
OF IONDIA VS. 

RAJVEER

SWEETY 
SOOD

mssoodadvocat
e@gmail.com

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS 
(COMM)/960/2024

3 ACES WOOD 
PVT LTD 

THROUGH ITS 
AR PRIYA 

GUPTA  Vs  
SUPRIYA PATRA 
(PROPRIETOR 

OF SS 
PLYWOODS)

ARCHIT 
SINGHAL(P

),

legal@sigmaleg
al.in

Execution 
(Comm)/326/2024

RAJ BALA 
TANWAR  Vs  

DHRUV KUMAR 
SINHA

DHEERAJ 
TANWAR(P

),

OMP (I) 
(COMM)/278/2024

YES BANK LTD  
Vs  ASHWANI 

KUMAR

KARTIK 
KUMAR(P),

CS 
(COMM)/967/2024

MR SANJAY 
KUMAR 

AGGARWAL  Vs  
MR AJAY

Jatin 
Sethi(P),

atinssethi@,gm
ail.com

OMP (I) 
(COMM)/279/2024

YES BANK LTD  
Vs  GAURAV 

DWESAR

KARTIK 
KUMAR(P),

OMP (I) 
(COMM)/277/2024

YES BANK LTD  
Vs  VIKRAM 
RAJENDRA 

SINGH

KARTIK 
KUMAR(P),

OMP (I) 
(COMM)/276/2024

YES BANK LTD  
Vs  HEMLATA 
CHHATRA PAL

KARTIK 
KUMAR(P),

CS 
(COMM)/969/2024

CANARA BANK  
Vs  PUNEET 

ARORA

Varun 
Mittal(P),

vm@v kml ega 
l. com

Execution 
(Comm)/334/2024

Subhash Arora  
Vs  M/s Aqua 
Engineering

Vishal 
Chhabra(P),

OMP (I) 
(COMM)/290/2024

YES BANK LTD  
Vs  AJAB SINGH

KARTIK 
KUMAR(P),

OMP (I) 
(COMM)/289/2024

YES BANK LTD  
Vs  JAGDISH 
HAR PRASAD

KARTIK 
KUMAR(P),

CS 
(COMM)/970/2024

Ranjan K Sapra 
trading as Pest 

Cure 
Incorporation  Vs  

Pest Cure 
Management And 

Anr

Ashutosh  
Nagar(P),

aushtoshnagar
@ANALAW.in



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

16 WEST

Misc DJ/723/2024 16-11-2024

16-11-2024

16-11-2024

18-11-2024 9999010507 14.11.2024

18-11-2024

20-11-2024

20-11-2024 9811675024 11.11.2024

20-11-2024

21-11-2024 9212413759 19.11.2024

22-11-2024 9810638066 19.11.2024

27-11-2024 9811109763 14.11.2024

27-11-2024 9811352998 18.11.204

28-11-2024 9368315526 13.11.2024

29-11-2024 Not Mentioned Not Mentioned 21.11.2024

29-11-2024 Not Mentioned Not Mentioned Nil

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

Krishan Lal 
Thukral  Vs  

Suresh Sharma

Sudhir  
Balyan(P),

Execution 
(Comm)/335/2024

Sidana shoe 
material  Vs  
Kaizen India

Navin 
kumar(P),

OMP 
(COMM)/18/2024

SADASHIV 
MISHRA  Vs  

M/S HDB 
FINANCIAL 

SERVICES LTD

DEV 
PRAKASH 

PACHAURI(
P),

CS 
(COMM)/978/2024

JMF 
PERFORMANCE 

MATERIAL 
PRIVATE 

LIMITED  Vs  
MAHALAKSHMI 
SATHYANARAY

ANAN

Vikas 
Sharma(P),

jurislaw@outlo
ok.com

CS 
(COMM)/977/2024

REHMATULLAH 
 Vs  MAYASHEEL 

RETAIL INDIA 
LIMITED

MOHAMMA
D 

DANISH(P),

Execution 
(Comm)/341/2024

M/s Homeshree 
Housing Finance 
Limited  Vs  Arun 

Kumar

Nidhi 
Saini(P),

CS 
(COMM)/985/2024

A P S  OBEROI  
Vs  Rahul 
Khurana

Anjani 
Kumar  

Choudhary(
P),

anianichoudhct
ri@gmail.com

OMP 
(COMM)/21/2024

YOGESHWAR 
KUMAR  Vs  M/S 
SBI CARDS AND 

PAYMENTS 
SERVICES LTS

VISHAL 
KALRA(P),

CS 
(COMM)/990/2024

SUPER FINE 
MOULDINGS  Vs 

 S P TIMBER

SHALU 
KUMARI(P)

,

advjitendersaha
y@gamil.com

CS 
(COMM)/993/2024

Shri Dinesh 
Kumar Agrawal  

Vs  M/s Sri 
Santinath Lock 

House

Sidharth 
Raj(P),

advepwig@gma
il.com

CS 
(COMM)/1004/202

4

SH RAMAN 
GANDHI  Vs  MS 

MAURYA 
PRINTRS 
PRIVATE 
LIMITED

Girish 
Gaur(P),

GIRISHGAURA
DVOYAHOO.eo
M

CS 
(COMM)/1005/202

4

LFG Hardware 
Private Limited  

Vs  Jayanti 
Shashi Kumar 

Prop

Vibhor 
Garg(P),

vibhor@bavleg
al.in 
ravindra@bavle
gai.in

CS 
(COMM)/1009/202

4

AMORPHOS 
CHEMICALS 

PRIVATE 
LIMITED  Vs  

Vishal Bhatnagar

Sandeep 
Pal(P),

sandeeppaladv4
89@gmailcom

CS 
(COMM)/1012/202

4

Ms Psa Polymers 
Pvt Ltd  Vs  

PRIYA 
RAVINDRA 

NESARIKAR

Ritik 
Malik(P),

Execution 
(Comm)/349/2024

ANIL JAIN  Vs  
FIROZ KHAN

NAGENDER 
LAKRA(P),



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

16 WEST

30-11-2024 9810294088 27.11.2024

30-11-2024 Nil

21/11/24

04/11/24

08/11/24

17 WEST 948/2024 05-11-2024 9811041494 04-11-2024

950/2024 06-11-2024 9811022227 12-07-2024

951/2024 06-11-2024 9811136731 05-11-2024

49/2024 14-11-2024 7011794418 04-11-2024

975/2024 18-11-2024 9818479699 16-10-2024

982/2024 19-11-2024 8920235454 04-11-2024

994/2024 22-11-2024 9810163624 18-11-2024

997/2024 26-11-2024 8377998979 22-11-2024

998/2024 26-11-2024 9312306881 , 9899350886 10-11-2024

1002/2024 27-11-2024 9368315526 18-11-2024

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS 
(COMM)/1016/202

4

Sh Nishant Jain  
Vs  M/S INK N 

MORE

Sunil 
Kumar(P),

advanshul04@
gmail.com

Execution 
(Comm)/350/2024

Tushar Suneja  Vs 
 Sanjay Kumar

SHASHANK 
 

SHARMA(P)
,

Execution 
(Comm.)/343/2024

SUPER PLASTIC 
COATS PRIVATE 

LIMITED Vs 
PRIMAFLEX

Execution 
(Comm.)/321/2024

RAGHBlR 
SINGH Vs 

MOHlNDER 
KUMAR 
CHOPRA

CS 
(COMM)/959/2024

Bhupinder Kaur 
Vs Avinash 
Chander Suri

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/948/2
024

STARK 
PACKMATE PVT 
LTD Vs 
HIMANSHU 
BHADORIA

RADHEY 
SHYAM

radheyshyamad
v@gmail.com

CS 
(COMM)/950/2
024

Amrit Humifresh 
Preservation Pvt 
Ltd Vs Haji Ansar

PANKAJ 
GUPTA

globaljurislawfi
rm@gmail.com

CS 
(COMM)/951/2
024

AGARWALLA 
TEAK 
INTERNATIONA
L PVT LTD Vs 
JAY TRADING 
COMPANY

VISHWA 
RANJAN 
KUMAR

vishwaranjan71
@yahoo.com

Counter 
Claim/49/2024

Harbans Singh 
Bhullar Vs Glow 
Tradex India Pvt 
Ltd

SUMESH 
GANDHI

sumeshgandhi2
4@gmail.com

CS 
(COMM)/975/2
024

BAIJ NATH RAM 
NATH Vs BGR 
ENERGY 
SYSTEMS LTD

AVNEESH 
GARG

avneeshgarg@
mail.com , 
avneesh.legal@
gmail.com

CS 
(COMM)/982/2
024

RAAMAH 
PROJECTS LLP 
Vs NAMIT 
GULATI

SUSHANT 
SINGHAL

sushantsinghal.
law@gmail.com

CS 
(COMM)/994/2
024

OM  LOGISTICS 
LIMITED Vs 
MAINI 
SCAFFOLD 
SYSTEMS

ARUN 
AGGARWA
L

advocatearun23
@gmail.com

CS 
(COMM)/997/2
024

M/S OM SHANTI 
ENTERPRISES 
Vs M/S A S 
ENTERPRISES

RAJEEV 
BANSAL

acquitylawassoc
iates@gmail.co
m

CS 
(COMM)/998/2
024

BIRPAL SINGH 
AND ORS Vs 
SANJAY KUMAR 
DASS AND ORS

ASHOK 
KUMAR 
SINGH

ashoklegal.200
9@gmail.com

CS 
(COMM)/1002/
2024

AMORPHOS 
CHEMICALS 
PRIVATE 
LIMITED Vs 
THERMOSHIEL
D INDIA 
PRIVATE 
LIMITED

SANDEEP 
PAL

sandeeppaladv4
89@gmail.com



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

17 WEST

1008/2024 28-11-2024 9368315527 13-11-2024

18 WEST 853/2024 01-10-2024 sushil kumar9718669547 28-09-2024

858/2024 03-10-2024 9599043045 28-09-2024

42/2024 04-10-2024 9910095001 24-09-2024

868/2024 05-10-2024 9818376231 03-10-2024

876/2024 08-10-2024 Kapil Kher 9891072729 25-09-2024

883/2024 09-10-2024 9599043045 13-09-2024

879/2024 09-10-2024 8285672608 05-10-2024

881/2024 09-10-2024 9891803682 02-10-2024

893/2024 15-10-2024 9810163624 01-10-2024

898/2024 16-10-2024 9350999608 14-10-2024

919/2024 23-10-2024 9811664434 26-09-2024

930/2024 26-10-2024 Rajat Jain 9891554439 07-10-2024

940/2024 29-10-2024 9910020100 Not Provided 24-10-2024

19 WEST 04-11-2024

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/1008/
2024

AMORPHOS 
CHEMICALS 
PRIVATE 
LIMITED Vs 
CHIRAG 
CONCHEM 
PRIVATE 
LIMITED

SANDEEP 
PAL

sandeeppaladv4
89@gmail.com

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/853/2
024

SANTOSH 
KUMAR RANA  
Vs  MANOJ 
KUMAR BIRLA 
AND ANR

kumar.sushil.la
wyer@gmail.co
m

CS 
(COMM)/858/2
024

AQUALITE 
INDUSTRIES 
PRIVATE 
LIMITED  Vs  
DEEPAK 
KESHWANI

ARCHIT 
SINGHAL(P
),

legal@sigmaleg
al.in

Counter 
Claim/42/2024

JASPAL SINGH  
Vs  SURINDER 
PAL SINGH

Rakesh 
Talwar

rktalwar206@y
ahoo.com

CS 
(COMM)/868/2
024

ORS FOOTWEAR 
PVT LTD  Vs  
NEELU 
PARNAMI

Arush 
Kumar 
Malhotra

mwlawassociate
s@gmail.com

CS 
(COMM)/876/2
024

ROHIT ABROL  
Vs  MADAN LAL 
CHOPRA

anilkher@gmail
.com

CS 
(COMM)/883/2
024

AQUALITE 
INDUSTRIES 
PVT LTD  Vs  
BHUPENDRA 
SINGH PARMAR 
(PROPRIETOR 
OF PARMAR 
TRADERS)

ARCHIT 
SINGHAL(P
),

legal@sigmaleg
al.in

CS 
(COMM)/879/2
024

SAIRAOGI 
SUPER SALES 
PVT LTD  Vs  
MALTI DEVI

VARUN 
BEDI(P),

advocatevarunb
edi@gmail.com

CS 
(COMM)/881/2
024

RUPESH 
KANSAL  Vs  
FOOTIFY 
SPORTS 
PRIVATE 
LIMITED

Dr. Ankit 
Gupta

www.advocatea
nkitgupta.com

CS 
(COMM)/893/2
024

OM LOGISTICS 
LIMITED  Vs  
APARAJEETA 
MAHAPATRA       
Sole Proprietor 
Of ARROW 
INTERNATIONA
L

ARUN 
AGGARWA
L(P),

advocatearun23
@gmail.com

CS 
(COMM)/898/2
024

Shri Vinod 
Kumar Banga  Vs  
M S  Satkriti 
Infotainment 
Private Limited

VINOD 
KUMAR

ADVOCATEVI
NOD1969@GM
AIL.COM

CS 
(COMM)/919/2
024

WELLNESS 
INDUSTRIES  Vs  
RONAK RANI

Vireshwar 
Tyagi

vireshw3rt@gm
ail.com

CS 
(COMM)/930/2
024

M/S R P  SPICES  
Vs  TRABAJAR 
JUNITOS PVT  
LTD

advocatejain199
4@gmail.com

CS 
(COMM)/940/2
024

Ishwar chand  Vs  
Ajay choudhary

MANISH 
SHARMA(P)
,

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

Execution 
(Comm.)/320/2
024

Execution 
(Comm.)/320/2024

SUNDARAM 
FINANCE 
LIMITED Vs 
RUKSANA 
SINGH



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

19 WEST

04-11-2024 Rakesh Garg 9811085026 26-10-2024

07-11-2024 9599818688 05-11-2024

07-11-2024 9811529112 05-11-2024

08-11-2024

13-11-2024 8802218291 11-11-2024

13-11-2024 8802218291 11-11-2024

13-11-2024 8802218291 11-11-2024

13-11-2024

13-11-2024

14-11-2024 9717740921 14-11-2024

14-11-2024 9717173272 13-11-2024

16-11-2024 Anuj Ruhela 7503249082 13-11-2024

18-11-2024 9811133644

18-11-2024 9999010507 14-11-2024

20-11-2024 Amit Kumar 7011961538 19-11-2024

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

CS 
(COMM)/945/2
024

CS 
(COMM)/945/2024

RAKESH GARG 
Vs M/S  NKG 
INFRASTRUCTU
RE LTD

apc.ply@gmail.
com

CS 
(COMM)/954/2
024

CS 
(COMM)/954/2024

ASHISH 
SURESH SHAH 
Vs PIYUSHBHAI 
PUKHRAJ SHAH

Mohammad 
Bilal

m25bilal@yaho
o.com

CS 
(COMM)/955/2
024

CS 
(COMM)/955/2024

MAHASHIAN DI 
HATTI PRIVATE 
LIMITED Vs 
ROOPAKS PIK N 
PAY

Manish 
Singhal

mangla.ipr@gm
ail.com

Execution 
(Comm.)/325/2
024

Execution 
(Comm.)/325/2024

ALUTECH 
INDUSTRIES Vs 
KANWAL 
KUMAR 
KANDHARI

OMP (I) 
(COMM.)/284/
2024

OMP (I) 
(COMM.)/284/202
4

YES BANK LTD 
Vs AASHI 
SHABBIR KHAN

kartik 
kumar

advocate.mehta
associate09@g
mail.com

OMP (I) 
(COMM.)/285/
2024

OMP (I) 
(COMM.)/285/202
4

YES BANK LTD 
Vs SANDEEP 
LAMA

kartik 
kumar

advocate.mehta
associate09@g
mail.com

OMP (I) 
(COMM.)/286/
2024

OMP (I) 
(COMM.)/286/202
4

YES BANK LTD 
Vs SHARDA 
MOHINDER

kartik 
kumar

advocate.mehta
associate09@g
mail.com

Execution 
(Comm.)/329/2
024

Execution 
(Comm.)/329/2024

M/S SHIV 
SHAKTI AND 
COMPANY Vs 
Supreme 
Infrastructure 
India Pvt Ltd

Execution 
(Comm.)/331/2
024

Execution 
(Comm.)/331/2024

VIRENDER 
KAUR KATARIA 
Vs TATA 
PROJECTS LTD

CS 
(COMM)/971/2
024

CS 
(COMM)/971/2024

GAUR GLASS 
CREATIONS Vs 
APOLLO 
INTERNATIONA
L MONTESSORI 
SCHOOL AND 
ORS

Vaibhav 
kaushik

legalworks76@
gmail.com

CS 
(COMM)/972/2
024

CS 
(COMM)/972/2024

Sandeep Khurana 
Vs MS LEELA S 
STUDIO 
FACTORY 
OUTLET

Sandeep 
Khurana 

adv.ashimgupta
@gmail.com

CS 
(COMM)/973/2
024

CS 
(COMM)/973/2024

Innovatiview 
india pvt ltd Vs 
Infinity infoway 
pvt ltd

anujruhela1994
@gmail.com

OMP (I) 
(COMM.)/294/
2024

OMP (I) 
(COMM.)/294/202
4

Shriram Finance 
Ltd Vs SYED ZEN 
HUSSAIN

Manoj 
Kumar

CS 
(COMM)/980/2
024

CS 
(COMM)/980/2024

SHAKUNTLA 
BANSAL Vs M/S 
SIGNATURE 
WINDOWS

Vikas 
Sharma

CS 
(COMM)/987/2
024

CS 
(COMM)/987/2024

M/S AMBIKA 
GASES Vs EXIDE 
INDUSTRIES 
LTD

amitthakur246
@gmail.com



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

19 WEST

Misc DJ/744/2024 23-11-2024 21-11-2024

23-11-2024 8699979909 21-11-2024

23-11-2024 Jatin Sapra 9899054303 22-11-2024

25-11-2024

Misc DJ/752/2024 27-11-2024 24-11-2024

27-11-2024 Sweety Sood 9643183210 23-11-2024

29-11-2024 Arun 9810163624 26-1-2024

30-11-2024 9899776633 28-11-2024

20 1 CS(COMM) 887/2024 05.11.2024 011 43500000 28.11.20241

1 CS(COMM) 888/2024 05.11.2024 011 43500000 28.11.20241

1 CS(COMM) 891/2024 06.11.2024 98111-26091 26.11.2024

1 CS(COMM) 893/2024 06.11.2024 19.10.2024

1 CS(COMM) 894/2024 06.11.2024 9811207995 21.10.2024

1 OMP(COMM) 229/2024 06.11.2024 8700237171 26.10.2024

1 OMP(COMM) 230/2024 06.11.2024 8700237171 26.10.2024

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

Misc 
DJ/744/2024

Siddartha Duggal 
Vs Chander 
Shekhar

Anshul 
Sharma

CS 
(COMM)/995/2
024

CS 
(COMM)/995/2024

GMNC 
TECHNOLOGIES 
PRIVATE 
LIMITED Vs 
WADHWA 
HOUSE

Ankit 
Kashyap

ankksyp@gmail
.co,

CS 
(COMM)/996/2
024

CS 
(COMM)/996/2024

M/S OPTICADO 
INDIA LLP Vs 
DIPAK JAIN

jatinsapra1312
@gmail.com

Execution 
(Comm.)/345/2
024

Execution 
(Comm.)/345/2024

OP 
KHANDELWAL 
Vs RAVI GUPTA

Misc 
DJ/752/2024

CREDENCE 
ACOUSTICS 
AND  CEILINGS  
PRIVATE 
LIMITED Vs 
PARSHOTTAM 
BHAI SHAMJI 
BHAI PATEL

Abhishek 
Gupta

CS 
(COMM)/1007/
2024

CS 
(COMM)/1007/202
4

State Bank Of 
India Vs Ajay 
Kumar

msssoodadvoca
te@gmail.com

CS 
(COMM)/1013/
2024

CS 
(COMM)/1013/202
4

OM TRANS 
LOGISTICS 
LIMITED Vs 
AWS SHIPPING 
AND LOGISTICS 
PVT LTD

advocatearun@
gmail.com

CS 
(COMM)/1017/
2024

CS 
(COMM)/1017/202
4

ASHOK BABBAR 
Vs JITENDER 
VERMA @SONU 
VERMA

Parmod 
Kumar 
Sharma

pspkjuris@gma
il.com

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

ZYDUS 
CORPORATE 

PARK 
AHMADABAD 
GUJARAT VS. 
BUDH VIHAR 

DELHI

RAHUL 
CHAUDHA

RY

litigation@rahu
lchaudhry.com

ZYDUS 
CORPORATE 

PARK 
AHMADABAD 
GUJARAT VS. 
BUDH VIHAR 

DELHI

RAHUL 
CHAUDHA

RY

litigation@rahu
lchaudhry.com

LUCE AND 
LITCH 

ELECTRIC 
PRIVATE 

LMITED VS. JAI 
KUMAR GUPTA

ANKUR 
SINGHAL

ANKURSINGH
ALADVOCATE
@GMAIL.COM 

STATE BANK OF 
INDIA VS.  

ANANT 
SACHDEVA 

PROP OF 
LAKSHYA 

INDUSTRIESW

ARUN 
KUMAR 
BATRA

9891223874, 
9873039121 

ashishbatra85
@gmail.com

SANDEEP 
SAXENA VS. 

GAURAV BAWA

ROHTASH 
KUMAR

rohkan147@gm
ail.com

PRIMEMOVER 
MOBILITY VS. 

EBHA JAIN

VARUN 
SHARMA

varun.sharma@
emindslegal.co
m 

PRIMEMOVER 
MOBILITY 

TECHNOLOGIES 
PVFT. LTD. VS. 

SANGMARG 
INFRATECH 

PVT. LTD.

VARUN 
SHARMA

varun.sharma@
emindslegal.co
m 



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

20

1 OMP(COMM) 231/2024 06.11.2024 8700237171 26.10.2024

1 CS(COMM) 902/2024 12.11.2024 8527240463 02.09.2024

1 CS(COMM) 906/2024 13.11.2024 9212053338 08.11.2024

1 CS(COMM) 905/2024 13.11.2024 9873188641

1 CS(COMM) 904/2024 13.11.2024 9811242789

1 CS(COMM) 913/2024 14.11.2024 05.11.2024

1 CS(COMM) 917/20241 16.11.2024 9899381353 29.08.2024

1 CS(COMM) 916/2024 16.11.2024 9873673124 29.10.2024

1 CS(COMM) 5713/2024 18.11.2024 05.11.2024

1 ARB.A.COMM) 104/2024 22.11.2024 9810034205 08.11.2024

1 CS(COMM) 5724/2024 25.11.2024 9811242789 03.09.2024

1 CS(COMM) 5730/2024 26.11.2024 9810182555 05.11.2024

1 CS(COMM) 5731/2024 26.11.2024 87695629295 22.12.2023

1 CS(COMM) 5732/2024 26.11.2024 98100 28877 27.05.2024

1 CS(COMM) 5733/2024 27.11.2024 95488 88420 22.11.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

PRIMEMOVER 
MOBILITY 

TECHNOLOGIES 
PVT. LTD. VS. 

EBHA JAIN

VARUN 
SHARMA

varun.sharma@
emindslegal.co
m 

M/S 
INTERGLOBE 
TECHNOLLGY 

QUOTIENT PVT. 
LTD. VS. M/S 

SHREE 
ABSOLUTELY 
TRAVELS PVT. 

LTD.

KUMAR 
KARTIKEYA

ADVKUMARK
ARTIKEYA@G
MAIL.COM

M/S BINDAL 
APPARELS PVT. 
LTD. VS. NDMC 

& ANR.

S.C. SAGAR 
& NAEEM 
AHMED

SAGARS.CADV
913@GMAIL.C
OM

M/S 
SACHIDANAN D 
INSULATIONS 

VS. SEVEN 
HILLS BUILD 

CON PVT. LTD.

BALRAM 
SINGH

BR9840@GMA
IL.COM

24.05.2019, 
11.12.2020

SHIV PARSHAD 
JAIN VS. M/S 

EMCO 
PRESSMASTER 

PVT. LTD.

VISHVA 
VADHWA

NARAINA1047
@GMAIL.COM

08.06.2022, 
03.06.2022

M/S SUNRISE 
FREIGHT 

FORWARDEERS 
PVT. LTD. VS. 

SH. SAKET 
BRIJENDRA

MANISH 
KOHLI

9810055591, 
9891656034

MANISHKOHL
IANDCOMPAN
Y@GMAIL.CO
M

SIGN AGE 
(INDIA) PVT. 

LTD. VS. 
LPFLEX SIGN 

SYSTEMS INDIA 
PVT. LTD.

MAHOR & 
ASSOCIATE

S 

ASHISHMAHO
R@GMAIL.CO
M 

ASHWANI 
KUMAR VS. 

VEERU FOODS 
PVT. LTD.

PRANNOY 
DEY

PRANNOYDEY
@GMAIL.COM

RAJENDER 
PRASAD GUPTA 

VS. THE NEW 
INDIA 

ASSURANCE CO 
LTD. VAND ANR.

VINAY 
MOHAN 
SHARMA

9818194170, 
7289068560

vinaymohan_le
gal@yahoo.in, 
vinayshanna67
9@gmail.com

INSTITUTE OF 
BEAUTY AND 

NUTRITION VS. 
VLCC HEALTH 

CARE LTD.

SHASHANK 
SHARMA

 
nandnis@hotm
ail.com

ASG STEEL TEC 
PVT. LTD VS. 

NISHANT JAIN

SURENDRA 
KUMAR 

WADHWA

NOT 
AVAILABLE

SHIVANI GUPTA 
AND ORS VS. 

ANSAL 
PROPRIETIES 

AND 
INFRASTRUCTU

RE LTD.

VIVEK 
SINGH

lexalliance.vive
k@gmail.com 

PIRG ASSET 
CVII LLP VS. 
BIGSPOON 

FOODS PVT. 
LTD.

KAUSTUBH 
RAI

KAUSTUBH.R
AI@OUTLOOK
.COM

TIMES 
INTERNET LTD. 
VS. HARJINDER 

SINGH

RAJEEV 
AGARWAL

lawyersinc@red
iffmail.com

THE SUPREME 
INDUSTRIES 
LIMITED VS. 

PREM JI UDYOG

SHRIHAR 
TRIPATHI

legal@boostip.i
n



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

20

1 CS(COMM) 5734/2024 27.11.2024 95488 88420 22.11.2024

1 CS(COMM) 5738/2024 28.11.2024 IRA GUPTA 9818976099 07.11.2024

1 CS(COMM) 5741/2024 29.11.2024 7678644773 21.11.2024

1 CS(COMM) 5746/2024 30.11.2024 12.11.2024

21 25 05-11-2024 9810006115 25.10.2024

25 07-11-2024 9599693082 23.09.2024

25 07-11-2024 9810132015 04.11.2024

25 07-11-2024 9999132159 16.10.2024

25 12-11-2024 9899601838 25.10.2024

25 13-11-2024 9873469955 04.11.2024

25 14-11-2024 9818950925, 06.11.2024

25 14-11-2024 9312400662 23.10.2024

25 14-11-2024 9610773011 09.11.2024

25 16-11-2024 9990605966 12.11.2024

25 16-11-2024 9810941587 27.10.2024

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

PATANJALI 
FOODS LIMITED 

VSL ANIL 
KUMARJ AIN

SHRIHAR 
TRIPATHI

legal@boostip.i
n

M/S S J 
EXPORTS & 

ANR. VS. M/S 
KHAN 

BROTHER & 
ANOTHERS

IRAGUPTA27@
GMAIL.COM 

PUMA SE VS. 
SURENDER 
SINGH AND 

ANR.

RANJAN 
NARULA

legal@rnaip.co
m

UFLEX LIMITED 
VS. MOHAN 

RAWAT PROP.

LAWYERS 
INC

9810028877, 
9313949058

LAWYERSINC
@REDIFFMAI
L.COM

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

OMP 
(COMM)/227/2

024

OMP 
(COMM)/227/2024

Saurav 
Singh 

Yadav(P),

Khoranuassocia
tcs@gmai 
l.cl)l11

CS 
(COMM)/896/2

024

CS 
(COMM)/896/2024

HS 
Gautam(P),

: 
harshitshamia0
00005gmail.co
m

CS 
(COMM)/895/2

024

CS 
(COMM)/895/2024

SUDARSHA
N 

BANSAL(P),

legal@unitedwo
rld.co.in

CS 
(COMM)/897/2

024

CS 
(COMM)/897/2024

ADAITA 
KUMAR  
ROUT(P),

AKROUTADVO
CATEla2GMAI
L.COM

CS 
(COMM)/901/2

024

CS 
(COMM)/901/2024

Akanksha 
Ahuja(P),

sanjayjains657
@gmail.com

OMP 
(COMM)/237/2

024

OMP 
(COMM)/237/2024

C. 
Parkash(P),

Kisgare2@gmai
l.com

CS 
(COMM)/908/2

024

CS 
(COMM)/908/2024

VIJAYENDE
R  

KUMAR(P),

dandvlegal@gm
ail.com

CS 
(COMM)/910/2

024

CS 
(COMM)/910/2024

RAJESH 
SHARMA(P)

,

THECALTRAD
E@GMAIL.CO
M

CS 
(COMM)/909/2

024

CS 
(COMM)/909/2024

Dr Khalil Ahmed  
Vs  Darshan 

Kumari Khan

Arbab 
Malik(P),

adv.arbabmalik
@egmail.con

CS 
(COMM)/914/2

024

CS 
(COMM)/914/2024

Shravan 
Bansal(P),

UNITEDMARK
@UNITEDAND
UNITED.COM

CS 
(COMM)/915/2

024

CS 
(COMM)/915/2024

Sanjeet 
Kumar 

Mishra(P),

mtlawfirm04@
gmail.com



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

21

25 18-11-2024 9818257310 09.10.2024

25 18-11-2024 99 100 74 987 22.10.2024

25 20-11-2024 9868224037 26.10.2024

25 22-11-2024 964352499 13.11.2024

25 22-11-2024 964352499 13.11.2024

25 22-11-2024 964352499 13.11.2024

25 22-11-2024 9871495838 16.11.2024

25 25-11-2024 9871441764 11.10.2024

25 30-11-2024 9311824970 22.11.2024

25 30-11-2024 9810028877 19.11.2024

25 30-11-2024 9811215181 21.05.2024

25 05-11-2024 9811585062 15.10.2024

22 24 05-11-2024 8954377855 04-11-2024

24 06-11-2024 9873047772 19-10-2024

24 06-11-2024 9811501433 04-11-2024

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

CS 
(COMM)/918/2

024

CS 
(COMM)/918/2024

ANUBHAV 
TYAGI(P),

Lexinfinity11@g
mail.com

CS 
(COMM)/919/2

024

CS 
(COMM)/919/2024

HARSH 
JAIN(P),

dharitryphooka
n@gmail.com

OMP 
(COMM)/246/2

024

OMP 
(COMM)/246/2024

Devmani 
Bansal(P),

advekta80@gm
ail.com

CS 
(COMM)/5717/

2024

CS 
(COMM)/5717/202

4

Siddharth(P
),

adv.sidharth311
992@gmail.co
m

CS 
(COMM)/5718/

2024

CS 
(COMM)/5718/202

4

Siddharth(P
),

adv.sidharth311
992@gmail.co
m

CS 
(COMM)/5719/

2024

CS 
(COMM)/5719/202

4

Siddharth(P
),

adv.sidharth311
992@gmail.co
m

CS 
(COMM)/5720/

2024

CS 
(COMM)/5720/202

4

Tarun 
Verma(P),

cstarunverma@
gmail.com

CS 
(COMM)/5723/

2024

CS 
(COMM)/5723/202

4

Avinash 
Kumar 

Trivedi(P),

aktrivedilawoffi
ces@gmail.com

CS 
(COMM)/5743/

2024

CS 
(COMM)/5743/202

4

Indra 
Narain(P),

associatenaraya
n29@gmail.co
m

CS 
(COMM)/5744/

2024

CS 
(COMM)/5744/202

4

Rajeev 
Agarwal(P),

LAWYERSINC
@REDIFFMAI
L.COM

CS 
(COMM)/5742/

2024

CS 
(COMM)/5742/202

4

KANISH 
AERY(P),

NOT 
PROVIDED

OMP (MISC) 
(COMM)/4/202

4

OMP (MISC) 
(COMM)/4/2024

Samdarshi 
Sanjay(P),

samdarshisanja
y@gmail.com

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

OBJECTION 
PETITION U/S 

34

OMP 
(COMM)/228/2024

STATE TRADING 
CORPORATION 

Vs UNION OF 
INDIA

Saurav 
Singh Yadav

sauravyadavri@
gmail.com

SUIT FOR 
TRADEMARKS

CS 
(COMM)/889/2024

ANI MEDIA PVT 
LTD  Vs  FMTV 

NEWS 
RESEARCH 
MEDIA AND 
NETWORKS 

DISTRIBUTION 
PVT LTD

Sidhant 
Kumar(P),

sidhant@sidha
ntkumar.net

OBJECTION 
PETITION U/S 

34

OMP 
(COMM)/233/2024

Ace Engineers 
Bureau Engineers 
And Contractors  
Vs  MUNICIPAL 
CORPORATION 
OF DELHI AND 

ANR

JAGJIT 
SINGH(P),

JAGJITKHARB
ANDA@YAHO
O.CO.IN



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

22

24 06-11-2024 9599752525 Not availble 04-11-2024

24 06-11-2024 8360795167 29-10-2024

24 06-11-2024 9891223874 19-10-2024

24 07-11-2024 9810017859 25-10-2024

24 07-11-2024 8447958168 21-10-2024

24 07-11-2024 7838390214 25-10-2024

24 08-11-2024 Not availble Not availble 05-11-2024

24 13-11-2024 9873085569 Not availble 08-11-2024

24 13-11-2024 Not availble Not availble 08-11-2024

24 13-11-2024 9810061495 Not availble 11-11-2024

24 14-11-2024 9958150008 04-11-2024

24 14-11-2024 9810911816 06-11-2024

24 18-11-2024 9910122455 Not availble 16-10-2024

24 18-11-2024 9013534938 08-11-2024

24 20-11-2024 9090622674 18-11-2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

OBJECTION 
PETITION U/S 

34

OMP 
(COMM)/232/2024

Comfort Care 
Systems Private 

Limited  Vs  
STUP 

CONSULTANTS 
PVT  LTD

RICHA 
RICHA(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/892/2024

MULTISOFT 
INFOCOM 
PRIVATE 

LIMITED  Vs  
QEOSOL TECH 

SOLUTIONS PVT 
LTD

Arihant 
Jain(P),

arihant1992@h
otmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/890/2024

STATE BANK OF 
INDIA  Vs  

DHANANJAY 
KUMAR 

BARNWAL PROP 
OF SHRI 

SIDDHIVINAYA
K HOSIERY

ASHISH 
BATRA(P),

ashishbatra85
@gmail.com

SUIT FOR 
TRADEMARKS

CS 
(COMM)/900/2024

MODERN MOLD 
PLAST PRIVATE 

LIMITED  Vs  
MOHAMMAD 

SAMEER

Shravan 
Bansal(P),

skbansalipr@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/899/2024

SUPRABHA 
MITRA 

THROUGH SPA 
HOLDER 
HEMANT 

ARORA  Vs  RAM 
BARAN 

GAUTAM

ARCHIT 
SINGHAL(P

),

lawyer.architsin
ghal@gmail.co
m

SUIT FOR 
RECOVERY

CS 
(COMM)/898/2024

TV TODAY 
NETWORK LTD  

Vs  CUBES 
MEDIA AND 

BRANDING PVT 
LTD

Shahrukh 
Ejaz(P),

SHAHRUKHEJ
AZ@HOTMAIL
.COM

OBJECTION 
PETITION U/S 

34

OMP 
(COMM)/236/2024

Sopan Restaurant 
 Vs  Indian 

Railway Catering 
And Tourism 
Corporation

Shobhit 
Trehan(P),

OBJECTION 
PETITION U/S 

34

OMP 
(COMM)/238/2024

AMRIUDDIN 
MIRZA  Vs  TATA 

CAPITAL LTD

RAGIB 
GAYYUR(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/907/2024

SHIVAM 
ENGINEERS  

FABRICATORS  
Vs  ADITYA 
TRADERS  

ENGINEERS 
PVT LTD

SUNIL 
KUMAR 

BHARDWA
J(P),

OBJECTION 
PETITION U/S 

34

OMP 
(COMM)/239/2024

INSIGHT 
CUSTOMER 

CALL 
SOLUTIONS 
LIMITED  Vs  

ZOOMCAR 
INDIA PRIVATE 

LIMITED

S 
SANTANAM 
SWAMINAD

HAN(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/912/2024

UTTAR 
PRADESH 
RAJKIYA 

NIRMAN NIGAM 
LTD  Vs  THE 

NAINITAL BANK 
LTD

JYOTI 
TEWARI(P),

jyotitewari18@
gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/911/2024

STP LIMITED  Vs 
 HAYAGREV 

CIVIL 
ENGINEERING 

PRIVATE 
LIMITED

VIJAYENDE
R  

KUMAR(P),

vkumar2576@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/5715/202

4

RADHA 
KRISHAN 

TEMPLE TRUST 
Through 

Managing 
Trustee Smt 

Poonam Sharma  
Vs  Maninder 

Singh

CHANDRIK
A 

GUPTA(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/5714/202

4

Revex Plasticisers 
Pvt Ltd Through 

its Authorized 
Representative 

Ms Surabhi 
Saxena  Vs  HDM 

Fashions A 
Partnership Firm

Bharat 
Gupta(P),

bharat.gupta@o
utlook.in

OBJECTION 
PETITION U/S 

34

OMP 
(COMM)/247/2024

Vikas Medicos  Vs 
 Samsung India 
Electronics Pvt 

Ltd

Mohan 
Krishna 

Ghosh(P),

GUDU2MEET
@GMAIL.COM



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

22

24 20-11-2024 9873278641 30-05-2024

24 21-11-2024 9818444096 18-11-2024

24 22-11-2024 9891062566 08-11-2024

24 23-11-2024 9810017859 18-11-2024

24 26-11-2024 9911503658 Not availble 23-11-2024

24 26-11-2024 9958804676 05-11-2024

24 26-11-2024 9811352998 12-11-2024

24 26-11-2024 9811352998 12-11-2024

24 27-11-2024 9811024490 18-11-2024

24 28-11-2024 Not availble Not availble 02-04-2024

24 29-11-2024 8527240463 23-10-2024

23 SOUTH Civil Case 05-11-2024 9990366723 25.10.2024

Civil Case 11-11-2024 9999671088 05.11.2024

Civil Case 11-11-2024 9650682928 06.11.2024

Civil Case 12-11-2024 981118356 02.12.2024

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/5716/202

4

HINDUJA 
HOUSING 

FINANCE LTD  
Vs  Ashish Kumar

Vishal 
Khattar(P),

patinelawoffice
s@gmail.com

OBJECTION 
PETITION U/S 

34

OMP 
(COMM)/248/2024

M/S MINIFLEX 
CABLES 

MANUFACTURE
RS LLP  Vs  
RAJENDER 

SINGH

Alok 
Tripathi(P),

aloktripathi.adv
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/5721/202

4

SKYWAYS AIR 
SERVICES PVT 
LTD  Vs  ARIF 

KHAN 
PROPRIETOR 

OF 
INTERNATIONA

L SHIPPING  
AND CARGO 

AGENCY

Neeraj 
Gupta(P),

adv.neerajmang
la@gmail.com

SUIT FOR 
TRADEMARKS

CS 
(COMM)/5722/202

4

SHUBHAM 
GOLDIEE 

MASALE PVT 
LTD  Vs  TANAJI 

PANDURANG 
KHAVARE

Shravan 
Bansal(P),

skbansalipr@g
mail.com

OBJECTION 
PETITION U/S 

34

OMP 
(COMM)/249/2024

UNION OF 
INDIA  Vs  

SHAHID ALI

TEJASVI 
GOEL(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/5727/202

4

UTTAM INDANE 
 Vs  INDIAN OIL 
CORPORATION 

LIMITED

Neha 
Kapoor(P),

nehakapoor24
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/5728/202

4

Charu Goel  Vs  
NEWLINK 
OVERSEAS 
FINANCE 
LIMITED

Vibhor 
Garg(P),

vibhor@bavleg
al.in

SUIT FOR 
RECOVERY

CS 
(COMM)/5729/202

4

Ruchi Goel  Vs  
NEWLINK 
OVERSEAS 

FINANCE LTD 
AND ORS

Vibhor 
Garg(P),

vibhor@bavleg
al.in

SUIT FOR 
RECOVERY

CS 
(COMM)/5737/202

4

CANARA BANK  
Vs  SHEETAL

ARUN 
DUGGAL(P)

,

arunduggal@ya
hoo.in

SUIT FOR 
RECOVERY

CS 
(COMM)/5739/202

4

RIDGEWAY 
ENERGY PVT 
LTD  Vs  M/S 
ERNST AND 
YOUNG LLP

PRASHANT  
PATHAK(P),

SUIT FOR 
RECOVERY

CS 
(COMM)/5740/202

4

INTERGLOBE 
TECHNOLOGY 
QUOTIENT PVT 

LTD  Vs  M/S 
SUNVIEW 

TRAVEL PLUS 
PVT LTD

Kumar 
Kartikeya(P)

,

advkumarkartik
eya@gmail.com

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/506/2024

Canara Bank  Vs  
Nripendra Kumar 

Thakur

Pratap 
Chandra  
Rana(P),

prana25000@g
mail.com

12, New Court 
Block-I

CS 
(COMM)/514/2024

WINDORZ 
INDIA PVT LTD  

Vs  IREO 
VICTORY VALLY 

PVT LTD

SHASHI 
RANJAN(P),

singhajit64@g
mail.com

12, New Court 
Block-I

CS 
(COMM)/513/2024

KISAN 
IRRIGATIONS 

AND 
INFRASTRUCTU
RE LIMITED  Vs  
NITIN GUGORIA 

PROPRIETOR 
OF M/S NEW 

UTKARSH 
INDUSTRIES

Shravan 
Bansal(P),

rishi@unitedan
dunited.com

12, New Court 
Block-I

CS 
(COMM)/516/2024

M/s Sunbeam 
Ventures HUF 

through its Karta  
Vs  M/s Palsons 
Derma PVT LTD

MOHD 
JAHANGIR(

P),

vvsinghadv@g
mail.com



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
NO.

DISTRIC
T

DATE OF 
REGISTRATIO
N

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

23 SOUTH

Civil Case 18-11-2024 9958726491 29.10.2024

Civil Case 19-11-2024 9999886478 14.11.2024

Civil Case 19-11-2024 9312274280 28.05.2024

Civil Case 27-11-2024 9999050853 18.11.2024

Civil Case 30-11-2024 9891829172 Not provided 26.11.2024

24 SOUTH Commercial 04.11.2024 8750905558 04.11.2024

Commercial 08.11.2024 9711785812 06.11.2024

25 SH. SANDEEP YADAV SOUTH Commercial 07-11-2024 9555655254 12-09-2024

Commercial 12-11-2024 07-11-2024

Commercial 23-11-2024 981141796 21-11-2024

26 SOUTH Commercial 04-11-2024 9971547353 28.10.2024

Commercial 04-11-2024 9811685334 25.06.2018

Commercial 16-11-2024 12.11.2024

Commercial 20-11-2024 16.11.2024

Commercial 20-11-2024 9899886971 19.11.2024

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/523/2024

M/S PATANJALI 
AYURVED 

LIMITED  Vs  
SHAKTI SINGH 

PROP OF AARAV 
ENTERPRISES

RAKESH  
TIWARI(P),

delhi.jangraadv
ocate@gmail.co
m

12, New Court 
Block-I

CS 
(COMM)/525/2024

PREPLADDER 
PRIVATE 

LIMITED  Vs  Co 
Spaces Optech 
Private Limited

Abhinay 
Gupta(P),

abhinay@legalk
nights.in

12, New Court 
Block-I

CS 
(COMM)/524/2024

MAX 
HEALTHCARE 

INSTITUTE 
LIMITED  Vs  

Devender kumar

Vijay k 
sharma(P),

vijayksharmaad
v@yahoo.co.in

12, New Court 
Block-I

CS 
(COMM)/537/2024

CANARA BANK  
Vs  Yogesh 
Chhabra

NILENDU  
VATSYAYA

N(P),

nilenduvatsyay
an@gmail.com

12, New Court 
Block-I

CS 
(COMM)/542/2024

IMAGINE 
MARKETING 
LIMITED  Vs  
LALANI INFO 

TECH LIMITED

Kheyali 
Singh(P),

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

6, New Court 
Block-I

CS(COMM) 
505/2024

SHREE CEMENT 
LIMITED VS 

CENTRAL 
CEMENT 

INDUSTRIES

MOHD 
SAZID 

RAYEEN

SAZID@ASHW
ATHHLEGAL.C
OM

6, New Court 
Block-I

CS(COMM) 
511/2024

PUNJAB 
NATIONAL 
BANK VS 
BHAWNA 

WALIA

SARVJEET 
YADAV

SARAVJEETYA
DAV08@YAHO
O.COM

17, New Court 
Block-I

CS 
(COMM)/510/2024

OFB Tech Pvt Ltd 
Vs Novasutam 
Foods Private 

Limited

MANOJ 
SINGH(P)

info@lexpanace
a.com

17, New Court 
Block-I

CS 
(COMM)/518/2024

UNION BANK 
OF INDIA SAKET 

Vs CHETAN SI 
NGH

KAMALJIT 
SINGH 

RANOT(P)

9890410729, 
9868487861

kamaljeetsinghr
anot@gmail.co
m

17, New Court 
Block-I

CS 
(COMM)/533/2024

THE SOUTH 
INDIAN BANK 
LTD Vs PAUL 
VARGHESE

CHANDER 
SHEKHAR(

P)

parveengargoffi
cial@gmail.com

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New Court 
Block-II

CS 
(COMM)/503/2024

KARMIC 
EVENTS PVT 
LTD  Vs  NG 

EVENTS AND 
MARKETING

Ashim 
Shridhar(P),

chamberashims
hridhar@gmail.
com

29, New Court 
Block-II

CS 
(COMM)/504/2024

Sanjeev Kumar  
Vs  Ascence 
consultancy 

sevices pvt Ltd

SATENDER 
KUMAR 

VASHISTH
A

NOT 
PROVIDED

29, New Court 
Block-II

CS 
(COMM)/519/2024

KANADIA FYR 
FYTER PVT LTD 

Vs M/S 
SHANNON AND 

SHANNON

SMITA 
KUMARI 

RAJGARHI
A(P),

7703955775, 
9212545556

smita20185@g
mail.com

29, New Court 
Block-II

CS 
(COMM)/527/2024

LOREAL SA Vs 
PARESH 

CHANDULAL 
RAJA

Shravan 
Bansal(P),

011-26843455  
011-32959881

unitedmark@u
nitedandunited.
com

29, New Court 
Block-II

CS 
(COMM)/528/2024

PUNEET 
CHITRA Vs 

Harsha Vardhan 
Reddy

ROHIT 
AGRAWAL(

P),

info@jkgalawch
ambers.com
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26 SOUTH

Commercial 23-11-2024 9654871449 18.11.2024

Commercial 26-11-2024 21.05.2024

Commercial 29-11-2024 9205089671 19.09.2024

Commercial 29-11-2024 9811126091 27.11.2024

Commercial CS DJ/4207/2024 25-11-2024 9910633431 07.11.2024

Commercial 11-11-2024 18.09.2024

27 SOUTH NIL

28 NIL

29 14 06.11.24 9810131832 05.11.2024

07.11.24 9312965659 06.11.2024

18.11.24 8285026408 N/A 17.11.2024

25.11.24 9999055790 24.11.2024

25.11.24 7011848842 24.11.2024

26.11.24 9871622908 25.11.2024

30.11.24 9818638678 29.11.2024

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New Court 
Block-II

CS 
(COMM)/531/2024

HABIBS 
COSMETICS 

PRIVATE 
LIMITED Vs 

HABIBS UNISEX 
SALON

simranjeet 
singh(P),

simran.legal@g
mail.com

29, New Court 
Block-II

CS 
(COMM)/534/2024

STATE BANK OF 
INDIA Vs 

MANOJ KUMAR 
PASWAN

RANI  
BHARDWA

J(P),

9643680913, 
8010410831

rbhardwajassoc
iate@gmail.co
m

29, New Court 
Block-II

CS 
(COMM)/540/2024

SMALL 
FARMERS AGRI 

BUSINESS 
CONSORTIUM 

Vs M/S MG 
ROLLER  FLOUR 
MILL AND ORS

Anshul 
Gupta(P),

angpartnerslaw
yers@gmail.co
m

29, New Court 
Block-II

CS 
(COMM)/539/2024

ZAARA 
ENTERPRISES 

VENTURE 
PRIVATE LTD Vs 

DHANRAAJ 
AGENCIES 
PRIVATE 
LIMITED

ANKUR 
SINGHAL(P

),

ankursinghalad
vocate@gmail.c
om

29, New Court 
Block-II

PRAVEEN 
CHOUDHARY Vs 

MANDEEP 
KUMAR

Sanjive 
Singh(P),

NOT 
PROVIDED

29, New Court 
Block-II

OMP 
(COMM)/36/2024

Anamika Auto 
Mobiles Vs Hero 

Fincorp Ltd

Ekta 
Kalra(P),

9718223997, 
9811304800

advocateektakal
ra@gmail.com

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LAL SINGH, DISTRICT 
JUDGE

SOUTH-
EAST

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

 RECOVERY 
OF SUIT

CS/COMM/3832/
2024

BERGER 
PAINTS INDIA 

VS. BOLLU 
SRIKANTH

ARUN 
KUMAR

onlinearun@ya
hoo.in

CS/COMM/3840/
2024

STATE BANK 
OF INDIA VS. 

RAKESH 
SHAH

AMIT 
CHAWLA

CHAWLA8JL@
GMAIL.COM

CS/COMM/3861/
2024

GAURAV 
MENDIRATTA 
VS. ZOOMCAR 

INDIA

VINAY 
MODI

CS/COMM/3887/
2024

M/S SOUTH 
DELHI 

FURNISHERS 
VS. M/S K.K. 
LOGESTICS

AMIT 
BHAGAT

ARZOO.RAY@
CASLAW.IN

CS/COMM/3886/
2024

STATE BANK 
OF INDIA VS. 

SUSHIL 
KUMAR

AMIT KR. 
SINGH

SINGHAMIT00
71@GMAIL.CO
M

CS/COMM/3891/
2024

DEEPAK 
DHINGRA VS. 

M/S 
HUMANONOM

Y FOODS

ROOP 
SINGH

ROOP.S.RAWA
T@GMAIL.CO
M

CS/COMM/3906/
2024

PARIJAT 
INDUSTRIES 
VS. POSHAN 

RAM 
JANGHEL

MANISH 
MACGREG

ORE

MANISHMACG
REGORI@GM
AIL.COM
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30 SH. AJAY KUMAR JAIN 20 06-11-2024 9818906064 15.10.2024

16-11-2024 9810131832 -

18-11-2024 9818061242 12.11.2024

19-11-2024 9866112556 16.11.2024

21-11-2024 9953202352 20.09.2024

25-11-2024 7011848842 08.10.2024

25-11-2024 9873627270 13.11.2024

27-11-2024 9711791072

27-11-2024 9873627270 14.11.2024

28-11-2024 9711752002 25.11.2024

31 MS. ANU GROVER BALIGA 21 06-11-2024 9810040036 45590

06-11-2024 9650887118 45341

11-11-2024 9811252685 45601

11-11-2024 9811255673 45518

21-11-2024 9911315304 45496

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/3831/2

024

MANMACHIN
E CAR CARE 
PVT LTD Vs 

ANEKH

Natwar 
Rai(P),

natwarrai@gma
il.com

Commercial 
Suit

CS 
(COMM)/3849/2

024

BERGER 
PAINTS INDIA 

LIMITED Vs 
ALKA 

MAHAJAN

ARUN 
KUMAR(P

),

onlinearun@ya
hoo.co.in

Commercial 
Suit

CS 
(COMM)/3853/2

024

ADOBE 
INCORPORAT

ED Vs PRANAV 
AGARWAL

Aarshia 
Behl(P),

aarshia@saikris
hnassociates.co
m

Commercial 
Suit

CS 
(COMM)/3864/2

024

M/S SALORA 
INTERNATION

AL LIMITED 
Vs M/S IYER 

AND SHARMA 
ELECTRONICS 

LLP

AJAY 
MALVIYA(

P),

ajaymalviyalaw
@yahoo.com

Commercial 
Suit

CS 
(COMM)/3870/2

024

THE JAMMU 
AND 

KASHMIR 
BANK LTD Vs 

MUNISH 
KUMAR 
BERRY

UZMA 
ASHRAF

rauzlegal@gmai
l.com

Commercial 
Suit

CS 
(COMM)/3883/2

024

STATE BANK 
OF INDIA Vs 
JOHN RAJU 

DEVARAI

AMIT 
SINGH(P),

Singhamit0071
@gmail.com

Commercial 
Suit

CS 
(COMM)/3884/2

024

M/S 
STANDARD 
CONCRETE 
AND STONE 
AGENCY Vs 

M/S 
CHANDRALEK

HA 
CONSTRUCTI
ON PVT LTD 

AND ORS

Lakshay  
Dhamija(P

),

lakshayadv1608
@gmail.com

Commercial 
Suit

CS 
(COMM)/3895/2

024

M/S G AND G 
RCM 

SOLUTION Vs 
M/S KVL 

PROPERTIES 
PVT LTD

Sumit  
Kumar(P),

sumit_yadav19
84@yahoo.in

Court Fees 
Not Filed

Commercial 
Suit

CS 
(COMM)/3896/2

024

M/S 
STANDARD 
CONCRETE 
AND STONE 
AGENCY Vs 

M/S 
CHANDRALEK

HA 
CONSTRUCTI
ON PVT LTD

Lakshay  
Dhamija(P

),

lakshayadv1608
@gmail.com

Commercial 
Suit

CS 
(COMM)/3900/2

024

M/S 
SPECTRUM 

TECHNO 
CONSULTANT

S PRIVATE 
LIMITED Vs 

M/S REDECON 
(INDIA) 

PRIVATE 
LIMITED

Ravi 
Krishan  

Chandna(
P),

ravikrishancha
ndna@gmail.co
m

SOUTH-
EAST

Commercial 
suit

CS 
(COMM)/3834/2

024

Kirloskar 
Proprietory 
Ltd Vs M/S 
Vrundavan 
Enterprises

ATUL  
JAIN(P),

ATULHIGHCO
URT2000@YA
HOO.COM

Commercial 
suit

CS 
(COMM)/3833/2

024

M/S NAVAIR 
INTERNATION
AL PVTLTD Vs 

M/S VIJAY 
NIRMAN 

COMPANY 
PRIVATE 
LIMITED

Saubhagya 
 

Chauriha(
P),

officeatlawpart
ners@gmail.co
m

Commercial 
suit

CS 
(COMM)/3841/2

024

M/s Sterling 
and Wilson 

Private 
Limited Vs 
Mega Mall 

Condominium 
Association

Sanjeev 
Kumar 

Tyagi(P),

sanjeevktyagiad
v@gmail.com

Commercial 
suit

CS 
(COMM)/3844/2

024

State Bank Of 
India Vs M/S 
ARORA TELE 

POINT

Ranjay 
Kumar 

Sinha(P),

advocatesinha
@rediffmail.co
m

Execution 
Petition

EXECUTION 
(COMM)/309/20

24

M/s Proffer IT 
Consultancy 

Pvt Ltd Vs M/s 
Friends 

Computer and 
Peripherals 

and Anr

Maneesh 
Gumber(P

),

ASCENTLAWF
RIM@GMAIL.
COM
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31 MS. ANU GROVER BALIGA

21-11-2024 9810833833 45552

32 SH. BHUPESH KUMAR 22 28-11-2024 7011848842, 08-10-2024

27-11-2024 9729202222 21-11-2024

25-11-2024 9911315304 11-11-2024

25-11-2024 7011848842, 08-10-2024

22-11-2024 9717128993, 08-02-2024

19-11-2024 9810116732 29-08-2024

19-11-2024 858896583 28-10-2024

07-11-2024 9654033828 30-08-2024

SOUTH-
EAST

Execution 
Petition

EXECUTION 
(COMM)/310/20

24

M/S KCT 
Trading (P) Ltd 
Vs M/S Ashita 
Print Services 

and Anr

Naveen 
Sharma(P)

,

naveensharmal
egal@gmail.co
m

SOUTH-
EAST

CS 
(COMM)/3899/2

024

STATE BANK 
OF INDIA Vs 

JAGADESWAR
A RAO 

MANDAPALL

AMIT 
KUMAR 
SINGH

singhamit007 1 
@gmail.com

CS 
(COMM)/3892/2

024

M/S 
INDOSPIRIT 

DISTRIBUTIO
N LTD. Vs 

AJYA 
MALHOTRA

Karan 
Gupta

karan@kvgsleg
al.com

CS 
(COMM)/3881/2

024

NANDINI 
MOHINDRA 

PROPRIETOR 
OF M/S. 

NANDINI 
FACTORY Vs 

SAROJ 
PROPRIETOR 

OF M/S. 
SAROJ 

ENTERPRISES

Maneesh 
Gumber

ascentlawfirm
@gmail.com 

CS 
(COMM)/3882/2

024

STATE BANK 
OF INDIA Vs 

KAMAL 
SHARMA

AMIT 
SINGH

singhamit0071
@gmail.com 

CS 
(COMM)/3872/2

024

INDULGE 
SIGN AND 

GRAPHICS Vs 
CANARA 

BANK

ADITYA 
RAINA

advanshulchau
han@gmati.co
m 

CS 
(COMM)/3859/2

024

BENNETT 
COLEMAN 

AND 
COMPANY 

LTD. Vs M/S 
LEHAR 

ADVERTISING 
PVT. LTD. AND 

ANR.

Akshay 
Kumar

ssingh.adv@gm
ail.com

CS 
(COMM)/3860/2

024

M/S RAPID 
CREDIT AND 
HOLDINGS 

PVT. LTD. Vs 
M/S ESAAR 
INDIA LTD. 
AND ANR.

Ajay 
Kumar 
Mayer

jaipathak0 l 
@gmail.com 

CS 
(COMM)/3835/2

024

KRUTI 
TECHNOENGI

NEERING 
PRIVATE 

LIMITED Vs 
T.K. ENERGY 
INFRATECH 

PRIVATE 
LIMITED AND 

ANR.

ANUPAM 
KIRTI

anupamdba260
7@gmail.com 



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
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REGISTRATIO
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32 SH. BHUPESH KUMAR 

04-11-2024 953128141) 28-10-2024

33 28-11-2024 9810280829 22-11-2024

28-11-2024 9868503817 18-11-2024

27-11-2024 9899062488 21-11-2024

26-11-2024 9871622908; ---

25-11-2024 9873377366 22-11-2024

22-11-2024 9899019371 04-10-2024

21-11-2024 8800176988 07-11-2024

18-11-2024 8447226339 13-11-2024

18-11-2024 9999114284 28-10-2024

16-11-2024 Anil Gupta 9811042999, 24-10-2024

11-11-2024 9811680828 21-10-2024

07-11-2024 9560205151 20-07-2024

04-11-2024 981013 1 832 16-04-2024

SOUTH-
EAST

CS 
(COMM)/3827/2

024

BANK OF 
BARODA Vs 

MAHESH BAL 
AND ORS.

Nirmal 
Kumar

amb.nirmal@g
mail.com

MS. NEERA BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

Commercial 
Suit

CS 
(COMM)/3901/2

024

M/S MAGNETS 
INDIA Vs MR. 
SHIVADITYA 

KUMAR 
SHIVHARE

Sayjal 
Deshpand

e

deIhi@numenl
aw. corn 

Commercial 
Suit

CS 
(COMM)/3902/2

024

M/S COBBLE 
STONE PVT. 
LTD. Vs M/S 

ASIATIC 
BUILDWELL 

PVT. LTD.

Akhil 
Pratap 
Singh

dineshkchawla
@yahoo.com

Commercial 
Suit

CS 
(COMM)/3897/2

024

M/S 
FARHANEMPE
XCO EXPORT 
AND IMPORT 

CO. Vs SH. 
JAWAHAR 

LAL 
CHHABRA 
AND ORS.

Abdul 
Quadir 
Khan

saudadv@gmail
.com

Commercial 
Suit

CS 
(COMM)/3890/2

024

RAJ KUMAR 
DHINGRA Vs 

M/S 
HUMANONOM
Y FOODS PVT. 

LTD.

Roop 
Singh

roop.s.rawat@g
mail.com

Commercial 
Suit

CS 
(COMM)/3880/2

024

KBC 
COMPUTECH 

PRIVATE 
LIMITED Vs S 

R 
COMPUTECH 

PRIVATE 
LIMITED

GAURAV 
HARNAL

GAURAVHARN
AL@HOTMAIL
.COM

Commercial 
Suit

CS 
(COMM)/3873/2

024

ANEJA 
REALTY PVT. 

LTD. Vs 
MANOGYA 
AGARWAL

ARUN 
KUMAR

Advocate.arun1
8(ggmail.com

Commercial 
Suit

CS 
(COMM)/3869/2

024

SHELLZ INDIA 
PVT. LTD. Vs 
SNNR PVT. 
LTD. AND 

ORS.

Sarvendra 
Mani 

Tripathi

advoeatesmtrip
athi@gmail.co
m

Commercial 
Suit

CS 
(COMM)/3854/2

024

SUNIL SAPRA 
Vs PANDIT G 

HYPERMARKE
T LLP

Kunal 
Anand

office@markleg
al.co.in

Commercial 
Suit

CS 
(COMM)/3855/2

024

NETGAINS 
INDIA 

INTERNET 
PRIVATE 

LIMITED Vs 
TRACKBACK 
MEDIA AND 

ORS.

Deepa 
chacko

deepachacko@g
mail.com

Commercial 
Suit

CS 
(COMM)/3851/20

24

M/S SHIV 
ASSOCIATES 
Vs M/S INDO 

SPIRITS

ag@arelaweha
mbers, com

Commercial 
Suit

CS 
(COMM)/3843/2

024

ARSHAD 
SHAH Vs M/S 

KASHYAPI 
INFRASTRUCT
URE PVT. LTD.

Amarjit 
Singh

shaheerlawoffic
es98@gmail.co
m

Commercial 
Suit

CS 
(COMM)/3836/2

024

TANPREET 
SINGH KOHLI 
Vs PARNIKA 

COMMERCIAL 
AND ESTATES 
PVT. LTD. AND 

ORS.

Pranav 
Proothi

MAlL@UTKAS
SOCIATES.CO
M

Commercial 
Suit

CS 
(COMM)/3828/2

024

U. K. PAINTS 
(INDIA) 

PRIVATE 
LIMITED Vs 

FLUID-O-
MECH 

CONTROLS 
INC. AND ORS.

ARUN 
KUMAR

onlinearun@ya
hoo.co.in
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34 30 CS (Comm) 3875/2024 22.11.2024 8860189345 19.11.2024

CS (Comm) 3850/2024 16.11.2024 9717211123 14.11.2024

CS (Comm) 3893/2024 26.11.2024 9643242952 22.11.2024

CS (Comm) 3898/24 27.11.2024 9818365119 24.11.2024

35 NIL

36 EAST 209 RECOVERY 337/2024 06-11-2024 .- .- 04-11-2024

37 EAST 101 CS COMM 354/2024 21-11-2024 9899408618 20-11-2024

101 CS COMM 369/2024 30-11-2024 9810823566 28–11-2024

38 C.S. (COMM) 117/2024 08-11-2024 Ashu Ralhan 9582628330 14.10.2024

--do-- C.S. (COMM) 119/2024 12-11-2024 9990599330 08.11.2024

39 08-11-2024 28.04.2023

08-11-2024 05.11.2024

08-11-2024 04.11.2024

08-11-2024 11.08.2023

MS. NIRJA BHATIA, LD. 
DISTRICT JUDGE 
(COMMERCIAL   COURT-
07)DIGITAL SOUTH-EAST, 
SAKET COURT

SOUTH-
EAST

Aksh Optifibre 
ltd VsGoel 
Lightings

Sarthak 
Gupta

office@srcolega
l.in

M/S Krishi 
Rasayan 

Exports Vs M/S 
Mahesh Krishi 

Seva Kendra

G.S 
Gangwar

gangwar@gsga
ngwar.com

State Bank of 
India Vs 
Pandiya 

Ranjan E

Shiv 
Kumar 
Tyagi

shivktyagil@gm
ail.com

State Bank of 
India Vs 

Sanjeev Kumar

Varun R 
Chandiok

office.chandiok
@gmail.com

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SH. PITAMBER DUTT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

RAJESH 
KHURANA VS. 
PRAVEEN JAIN

RAJEEV 
KAPOOR

MS. RUBY ALKA GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SBI VS MUKESH 
KUMAR SAH

SHALINI 
UPADHYAY

SHALINIUPAD
HYAY.ADVOCA
TE@GMAIL.C
OM

M/S VENTECH 
SYSTEMS PVT. 
LTD. VS SMT. 

ALIBHA 
MANYARI 

LENKA

NIMISH 
CHIB & 

ASSOCIATE
S

NIMISHCHIB
@GMAILCOM

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

NORTH-
EAST

201, New 
Building KKD

RAMESH 
YADAVProprietor 
of M/s R 
KENTERPRISES
VsAWDHESH 
KUMARSHARM
A Proprietor 
ofM/s S.M.P 
FIREPROTECTI
ON

arlegal266@gm
ail.com 

ANT Travels Pvt 
LtdVsMD 
DILSHAD

SACHIN 
KHARB

sachinkharb58
@gmail.com

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/574/2024

RANJEET 
SINGH Vs M/S 
BAJWA AUTO 
MOBILES  AND 
ANR

SHALU 
KUMARI(P)
,

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/575/2024

Harkesh Girdhar 
Vs Harish 
Girdhar

Akshay 
Srivastava(P
),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/572/2024

Sumitra Textiles 
Vs Kallol Kumar 
Dan

Aditya 
Jain(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/573/2024

RANJEET 
SINGH Vs M/S 
BAJWA AUTO 
MOBILES AND 
ANR

SHALU 
KUMARI(P)
,
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39

12-11-2024 08.11.2024

14-11-2024 23.10.2024

18-11-2024 12.11.2024

22-11-2024 18.11.2024

29-11-2024 25.11.2024

40 ROOM NO 208 COMMERCIAL 04-11-2024 25.10.2024

ROOM NO 208 COMMERCIAL 04-11-2024 29.10.2024

ROOM NO 208 COMMERCIAL 04-11-2024 03.11.2024

ROOM NO 208 COMMERCIAL 08-11-2024 06.11.2024

ROOM NO 208 COMMERCIAL 11-11-2024 06.11.2024

ROOM NO 208 COMMERCIAL 18-11-2024 18.10.2024

ROOM NO 208 COMMERCIAL 18-11-2024 14.11.2024

ROOM NO 208 COMMERCIAL 19-11-2024 13.11.2024

ROOM NO 208 COMMERCIAL 21-11-2024 18.11.2024

ROOM NO 208 COMMERCIAL 21-11-2024 12.11.2024

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/581/2024

Goel Cotts Private 
Limited Vs Isha 
Niraj Sadh

Piyush 
Katyal(P),

301, New Court 
Building

CS(COMMERCI
AL)

OMP (I) 
(COMM)/10/2024

Rajendra Sharma 
Vs M/S Antriksh 
Developers and 
Promoters Pvt 
Ltd

Madhvendra 
Singh(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/585/2024

SUPREME 
INDUSTRIES 
LIMITED Vs 
SWASTICK 
INDUSTRIES 
AND ORS

ASHISH 
KUMAR 
DAS(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/593/2024

A D Trading 
Private Limited 
Vs Amir Khan

VISHAL 
PATEL(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/600/2024

SHREE RAM 
ENTERPRISES 
Vs JAGANNATH 
ENTERPRISES

Ravi 
Kumar(P),

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/560/2024

punjab national 
bank Vs RAMAN 
ARORA

Mohit 
Raj(P),

CS 
(COMM)/562/2024

NEHA GOYAL Vs 
SACHIN TYAGI

DEEPAK  
JAIN(P),

CS 
(COMM)/561/2024

Bank of Baroda 
Vs Rachna Gupta

Umesh 
Joshi(P),

CS 
(COMM)/577/2024

A to Z Cargo 
Movers Private 
Limited Vs 
Zetwerk 
Manufacturing 
Business Private 
Limited

Neeraj 
Kumar(P),

CS 
(COMM)/579/2024

RAJESH MEHRA 
Vs ARSHAD

CHAUDHA
RY 
DEVRAJ(P),

CS 
(COMM)/586/2024

GOEL COTTS 
PVT LTD Vs 
ORCHID ENT 
OUTFIT PVT 
LTD and ORS

Naresh 
Kumar(P),

CS 
(COMM)/587/2024

CAMPUS EAI 
INDIA PVT LTD 
Vs 
HASHSTUDIOZ 
TECHNOLOGIES 
 PRIVATE 
LIMITED AND 
ORS

Siddharth 
Chaturvedi(
P),

CS 
(COMM)/589/2024

M/s World Sahab 
LLP Vs Sanjay 
Gupta Prop M/s 
UP Garments

Aditya 
Jain(P),

CS 
(COMM)/591/2024

M/S SURYA FAB 
Through its 
partner Sh Rajeev 
Nagpal Vs 
Pradhuman 
Kumar Jain Prop 
of M/s Vardhman 
trading Co

Vikas 
Bhatia(P),

CS 
(COMM)/592/2024

Canara Bank Vs 
Naresh Bhardwaj

Deepak 
Bhardwaj(P)
,
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40

ROOM NO 208 COMMERCIAL 29-11-2024 26.11.2024

41 CS (COMM)/565/202405-11-2024 BANK OF BARODA Vs RAJENDRA KUMARUmesh Joshi(P), 04-11-2024

CS (COMM)/564/202405-11-2024 BANK OF BARODA Vs HARSH TYAGIUmesh Joshi(P), 04-11-2024

Execution (Comm)/226/202406-11-2024 RAM PRATAP GOYAL Vs APL APOLLO TUBES LIMITEDVikas Garg(P), 06-11-2024

CS (COMM)/570/202407-11-2024 METRO SANITATIONS PVT LTD Vs A JAYANTHILALVIKAS MEHAN(P), 06-11-2024

CS (COMM)/576/202408-11-2024 RUCHI COLLECTION PVT LTD Vs M/S SINGH GARMENTAvinash Kumar Singh(P), 05-11-2024

Execution (Comm)/229/202408-11-2024 SUPER AGENCIES Vs VS STRUCTURES PVT LTDRonak Gupta(P), 08-11-2024

CS (COMM)/583/202414-11-2024 VEENA KUMARI Vs M/S INSTAKART SERVICE PRIVATE LIMITEDVINEET MEHTA(P), 08-11-2024

Execution (Comm)/237/202418-11-2024 SONU JAIN Vs DHIRENDER SINGH @ BUNTY SISODIYAPiyush Katyal(P), 11-11-2024

CS (COMM)/588/202419-11-2024 CANARA BANK Vs KASH SADANADeepak Bhardwaj(P), 14-11-2024

CS (COMM)/590/202420-11-2024 KISHORE KUMAR ARORA Vs ATH INDIA INFRATECH PRIVATE LIMITEDSuraj Gupta(P), 12-11-2024

Execution (Comm)/240/202421-11-2024 RAHUL JAIN Vs VIVEK YADAVRAJA JAIN(P), 14-11-2024

CS (COMM)/595/202425-11-2024 BHUSHAN JAIN Vs RUPINDER KAUR MAYLLAditya Jain(P), 11-11-2024

CS (COMM)/597/202428-11-2024 M/S PM IMPEX PRIVATE LIMITED Vs M/S AUTO METAL-TECH SPZODevashish Bhadauria(P), 19-11-2024

Execution (Comm)/242/202428-11-2024 M/S SINGHAL TEXTILES Vs M/S THAKUR COLLECTIONS THROUGHT ITS PROPRIETOR SANJEEV THAKURROHIT GOSWAMI(P), 11-11-2024

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/598/2024

REWANT RAM 
JATT Vs 
DEEPAK 
NOTNANI

CHAUDHA
RY 
DEVRAJ(P),

SH. SANJAY SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

303, New Court 
Building
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41

MISC DJ/918/2024 28-11-2024 Three Aces Global Logistics Pvt Ltd Vs Sequel Alloys And Wires Pvt LtdUday Kumar(P), 15-11-2024

MISC DJ/927/2024 29-11-2024 VIVEK HARIVYASI Vs M/S CYAN FINANCIAL SOULTIONS PRIVATE LIMITEDKinnori Ghosh(P), 21-11-2024

CS (COMM)/601/202429-11-2024 M/S MANASLU TECHNOLOGIES INDIA PRIVATE LIMITED Vs M/S PARALLEL GALAXIES PRIVATE LIMITEDS N SHUKLA(P), 20-11-2024

Execution (Comm)/244/202429-11-2024 SARITA PANDEY Vs MOHAMMAD FURKANSUNIL KUMAR BHARDWAJ(P), 21-11-2024

Execution (Comm)/246/202430-11-2024 KIRAN MALHOTRA Vs M/S STARCO METAPLAST PVT LTDRakesh Kumar(P), 15-11-2024

CS (COMM)/602/202430-11-2024 DHRUV MEDICOS PRIVATE LIMITED Vs M/S VAXICARE ENTERPRISES PRIVATE LIMITEDZareef Ahmad(P), 20-11-2024

42 C No 304 05-11-2024 SUDHIR KUMAR SUKHIJA8750602223 29-08-2024

06-11-2024 9990027799 06-11-2024

07-11-2024 7838984801- 03-04-2024

08-11-2024 8826374079 28-10-2024

MISC DJ/874/2024 11-11-2024 KRISHNA KUMAR9810068578 -

MISC DJ/875/2024 11-11-2024 KRISHNA KUMAR9810068578 -

MISC DJ/876/2024 11-11-2024 KRISHNA KUMAR9810068578 -

11-11-2024 K.S. RANOT 9890410729- 06-11-2024

13-11-2024 98117667517 07-11-2024

SH. SANJAY SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

SHAHD
ARA

CS 
(COMM)/524/2024

RAKESH 
MOHAN 
MITTAL VS BSES 
YAMUNA 
POWER LTD.

sudhir_sukhija
@yahoo.com

Sh. Pawan 
Kumar Matto 
DJ (COMM-04)

CS 
(COMM)/568/2024

FOOTCARE 
INTERNATIONA
L VS 
MAYASHEEL 
RETIAL I LTD.

MEGHA 
BATRA 

meghabatra@o
utlook.com

CS 
(COMM)/571/2024

ALI HASAN VS 
GAGANDEEP 
SAPRA

PRASHANT 
YADAV

CS 
(COMM)/578/2024

ASHITA METAL 
VS GLUEPEDIA 
PVT. LTD.

SHAURYA 
SETHI

shauryasethi92
93@gmail.com

FLYING HORSE 
IMPEX PVT. 
LTD. VS DHRUV 
IMPEX

advkumarkrish
an@gmial.com

FLYING HORSE 
IMPEX PVT. 
LTD. VS DHRUV 
IMPEX

advkumarkrish
an@gmial.com

FLYING HORSE 
IMPEX PVT. 
LTD. VS DHRUV 
IMPEX

advkumarkrish
an@gmial.com

CS 
(COMM)/580/2024

UNION BANK 
OF INDIA VS 
RANI AND ORS

CS 
(COMM)/582/2024

STATE BANK OF 
INDIA VS JOHN 
FELIX

ABHIJIT 
DAS 

advocatebkm@
gmail.com



COURT COURT ROOM CASE TYPE CASE NUMBER ADVOCATE
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42

14-11-2024 G.S. SINGH 9268300000 11-11-2024

16-11-2024 SANDHYA CHAWLA- - -

25-11-2024 PULKIT SIKKA 8860776231 06-11-2024

MISC DJ/917/2024 27-11-2024 J.K. CHAWLA 9810521722 -

30-11-2024 MANOHAR NAAGAR9891836646 26-11-2024

30-11-2024 KANIKA MADAN9811166462- 17-12-2018

19-11-2024 9650795147 -

08-11-2024 8383953944 -

28-11-2024 9810362626 -

43 NIL

44 SH.VINOD YADAV NIL

45 NORTH NIL

46 NORTH NIL

47 603 04.11.2024 9643008880 22.10.2024

603 05.11.2024 9311664455 23.10.2024

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

SHAHD
ARA

CS 
(COMM)/584/2024

NARENDER 
KUMAR VS 
RELIANCE 
INFRATEL LTD.

bharat.guptarkc
a@gmail.com

OMP(I)/COMM/11/
2024

SMFG INDIA 
HOME FINANCE 
CO. LTD. VS 
AZARA SIDDKI

CS 
(COMM)/596/2024

SIDAK SIKKA VS 
DAVINDER 
KAUR

advpulkitsikka2
4@gmial.com

ASHA RANI VS 
SUKHDEEP 
SINGH

jkchawka.jkc@g
mail.com

CS 
(COMM)/603/2024

SHISHUPAL VS 
BGM 
TELECOMMUNI
CATION PVT. 
LTD.

naagarmanohar
@gmail.com

CS 
(COMM)/604/2024

MANOJ KUMAR 
VS YOGESH 
AGGARWAL & 
ORS.

Execution 
(Comm)/238/2024

PUNJAB 
NATIONAL 
BANK Vs JAYA 
PRADEEP AND 
ANR

VIKAS 
KUMAR

 
lexnexusvkm@
gmail.com

Execution 
(Comm)/230/2024

Ms Gyan chand 
and sons Vs M/s 
Ravinder Traders

Aditya 
Jain(P),

jain.adityaraj@
yahoo.com

Execution 
(Comm)/245/2024

PUNJAB 
NATIONAL 
BANK Vs JAYA 
PRADEEP

A.K.SHAKY
A

akshakya01@g
mil.com

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

NORTH-
WEST

NORTH-
WEST

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
546/2024

UPGRID 
SOLUTIONS PVT 
LTD. VS SANJAY 

E RICKSHAW 
PARKING

RUPESH 
GUPTA

Contact@999le
gal.pro

Commercial 
Suit

CS COMM. 
548/2024

PREACH LAW 
LLP VS API 

INDIA 
EDUCATION 

PRIVATE 
LIMITED

K M PRITI 
PANDEY

admin@preachl
aw.com
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47

603 06.11.2024 9999440419 09.02.2024

603 06.11.2024 7503444555 04.11.2024

603 07.11.2024 7303444555 05.11.2024

603 11.11.2024 9910440914 25.04.2024

603 11.11.2024 9910440914 25.04.2024

603 11.11.2024 9910440914 26.04.2024

603 11.11.2024 9910440914 25.04.2024

603 11.11.2024 9910440914 26.04.2024

603 12.11.2024 9810382865 01.02.2021

603 14.11.2024 45036338 NOT GIVEN 20.10.2024

603 18.11.2024 9999093893 23.09.2024

603 19.11.2024 9811129475 12.11.2024

603 28.11.2024 8527757724 NOT GIVEN 12.11.2024

48 613 29-11-2024 9915874066 18-11-2024

613 29-11-2024 8448135829 19-11-2024

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
549/2024

REETA 
BUILDCON PVT 

LTD. VS 
SHIVKRAPA 

ENGINEERING 
WORKS

VIKAS 
BHATIA

vikasbhatia280
@gmail.com

Commercial 
Suit

CS COMM. 
550/2024

STATE BANK OF 
INDIA VS 

PRATIBHA

KUNAL 
MALIK

ADVKUNALM
ALIK@GMAIL.
COM

Commercial 
Suit

CS COMM. 
558/2024

STATE BANK OF 
INDIA VS SEPOY 

CHAUHAN 
KISHOR SINGH

KUNAL 
MALIK

advkunALMALI
K@GMAIL.CO
M

Commercial 
Suit

CS COMM. 
568/2024

PRABHAT 
MUTREJA VS 
M/S ADHARV 
ENTERPRISES

AJAY 
SHARMA

ajjusharma210
@gmail.com

Commercial 
Suit

CS COMM. 
569/2024

SHAILESH 
BHARDWAJ VS 
M/S ADHARV 
ENTERPRISES

AJAY 
SHARMA

ajjusharma210
@gmail.com

Commercial 
Suit

CS COMM. 
570/2024

AMOL DUTTA 
VS M/S ADHARV 

ENTERPRISES

AJAY 
SHARMA

ajjusharma210
@gmail.com

Commercial 
Suit

CS COMM. 
571/2024

SUSHMA 
SHARMA VS 

M/S ADHARV 
ENTERPRISES

AJAY 
SHARMA

ajjusharma210
@gmail.com

Commercial 
Suit

CS COMM. 
572/2024

VISHAL 
KAPOOR VS M/S 

ADHARV 
ENTERPRISES

AJAY 
SHARMA

ajjusharma210
@gmail.com

Commercial 
Suit

CS COMM. 
575/2024

M/S SUNDERAM 
CHAIN AND 
JEWELLERS 

PVT LTD VS RAJ 
KUMAR

SOURAV 
GOEL

guptaadvocates
@gmail.com

Commercial 
Suit

CS COMM. 
586/2024

SHREE 
ASSOCIATES VS 
E SHAKTI COM 

PVT LTD.

CHETAN 
RAY

Commercial 
Suit

CS COMM. 
588/2024

CALVIN KLEIN 
TRADEMARK 

TRUST AND ORS 
VS ASHOK 

KUMAR

GAUTAM 
BHASIN

eledication.lega
l@outlook.com

Commercial 
Suit

CS COMM. 
589/2024

PROFESSIONAL 
IMPEX PRIVATE 

LTD VS AN 
GLOBAL 

FREIGHT 
SOLUTIONS

K L 
MISHRA

klmishraadv@g
mail.com

Commercial 
Suit

CS COMM. 
600/2024

ARTARIUM LLP 
VS WELNO 

INTERNATIONA
L

ASHOK 
KUMAR 
TIWARI

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commericial 
Suit

CS 
(COMM)/602/2024

M/s GUPTA 
GROUP OF 

CONSTRUCTION 
Vs M/s K B  

ASSOCIATES

Sh. Nishank 
Kant Sungra

nishankkant26
@gmail.com

Commericial 
Suit

CS 
(COMM)/603/2024

M/s Suresh 
Apparels Vs 
JAGDISH 

CHANDER

Sh. Bharat 
Prakash

bharat.guptarkc
a@gmail.com
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613 28-11-2024 7292005634 26-11-2024

613 25-11-2024 9818816718 17-11-2024

613 25-11-2024 9999355388 05-11-2024

613 14-11-2024 9910440914 25-04-2024

613 14-11-2024 9910440914 26-04-2024

613 14-11-2024 9910440914 26-04-2024

613 14-11-2024 9910440914 26-04-2024

613 14-11-2024 9910440914 26-04-2024

613 14-11-2024 9910440914 25-04-2024

613 08-11-2024 9818816718 04-11-2024

613 08-11-2024 9818816718 04-11-2024

613 08-11-2024 9818816718 04-11-2024

613 06-11-2024 9818816718 04-11-2024

49 614 06-11-2024 9811317311 29.10.2024

614 06-11-2024 9958026640 28.05.2024

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commericial 
Suit

CS 
(COMM)/599/2024

Prashant Arora 
Vs heera singh

Sh. Sunil 
Dixit

sddoffice2@gm
ail.com

Commericial 
Suit

CS 
(COMM)/593/2024

STATE BANK OF 
INDIA Vs 
ROSHAN

Sh Kunal 
Malik

advkunalmalik
@gmail.com

Commericial 
Suit

CS 
(COMM)/594/2024

Jagminder Singh 
Vs Teju Kumar 

alias Amit Kumar

Sh Rajeev 
Kumar 
Bhola

rajeevkrbhola@
gmail.com

Commericial 
Suit

CS 
(COMM)/578/2024

Sh Ajit Singh 
Shokeen Since 

Deceased 
Through Legal 
Heir  Narendra 
Singh Vs M/s 

Adharv 
Enterprises

Sh. Ajay 
Sharma

ajjusharma210
@gmail.com

Commericial 
Suit

CS 
(COMM)/579/2024

Sh Akash 
Dhawan and ANR 

Vs M/s Adharv 
Enterprises

Sh. Ajay 
Sharma

ajjusharma210
@gmail.com

Commericial 
Suit

CS 
(COMM)/580/2024

Sh Amar Nath 
and ANR Vs M/s 

Adharv 
Enterprises

Sh. Ajay 
Sharma

ajjusharma210
@gmail.com

Commericial 
Suit

CS 
(COMM)/581/2024

Sh Vijay Kumar 
Kapoor and ANR 
Vs M/s Adharv 

Enterprises

Sh. Ajay 
Sharma

ajjusharma210
@gmail.com

Commericial 
Suit

CS 
(COMM)/582/2024

Sh Vipul Kapoor 
Vs M/s Adharv 

Enterprises

Sh. Ajay 
Sharma

ajjusharma210
@gmail.com

Commericial 
Suit

CS 
(COMM)/585/2024

Sh Saksham 
Choudhary Vs 
M/s Adharv 
Enterprises

Sh. Ajay 
Sharma

ajjusharma210
@gmail.com

Commericial 
Suit

CS 
(COMM)/560/2024

STATE BANK OF 
INDIA Vs 

ASHOK KUMAR

Sh Kunal 
Malik

advkunalmalik
@gmail.com

Commericial 
Suit

CS 
(COMM)/561/2024

STATE BANK OF 
INDIA Vs 
KRISHNA

Sh Kunal 
Malik

advkunalmalik
@gmail.com

Commericial 
Suit

CS 
(COMM)/562/2024

STATE BANK OF 
INDIA Vs MONU 

KUMAR

Sh Kunal 
Malik

advkunalmalik
@gmail.com

Commericial 
Suit

CS 
(COMM)/554/2024

STATE BANK OF 
INDIA Vs 
KARTAR

Sh Kunal 
Malik

advkunalmalik
@gmail.com

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS 
(COMM)/551/2024

STATE BANK OF 
INDIA VS 
BHARTI

SH. 
ARVIND 
GUPTA

ADVOCATEAR
VINDGUPTA@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/553/2024

SITA DEVI BEDI 
VS GANESH JEE

SH. 
PHANEESH

ADVOCATEPH
ANEESH@GM
AIL.COM
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614 07-11-2024 9999093893 05.11.2024

614 07-11-2024 9999093893 05.11.2024

614 EXECUTION 08-11-2024 9891273738 N.A

614 08-11-2024 9811877022 18.10.2024

614 08-11-2024 7503444555 04.11.2024

614 08-11-2024 8510084534 22.10.2024

614 11-11-2024 9718909886 29.10.2024

614 11-11-2024 8375082397 21.10.2024

614 EXECUTION 12-11-2024 9868040826 N.A

614 EXECUTION 12-11-2024 9811403864 N.A

614 12-11-2024 9643008880 22.10.2024

614 EXECUTION 14-11-2024 7838282904 N.A

614 14-11-2024 9999093893 07.11.2024

614 18-11-2024 9810163624 25.04.2024

614 EXECUTION 19-11-2024 9811231388 N.A

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS 
(COMM)/555/2024

PUMA SE VS 
ASHOK KUMAR

SH. 
GAUTAM 
BHASIN

ELUDICATE.L
EGAL@OUTLO
OK.COM

COMMERCIAL 
SUIT

CS 
(COMM)/556/2024

PUMA SE 
THROUGH 

AUTHORIZE 
REPRESENTATI
VE MR ROHIT 

BISHT VS 
KAMAL

SH. 
GAUTAM 
BHASIN

ELUDICATE.L
EGAL@OUTLO
OK.COM

Execution 
(Comm.)/388/2024

BANK OF 
MAHARASTRA 
VS SAURABH 

RISHI AND ANR

MR. 
PRAVEEN 
KUMAR 
RAJPUT

ADV.PKRAJPU
T.2022GNAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/563/2024

PRESTIGE 
FINVEST PVT 
LTD VS ANIL 

KUMAR 
SRIVASTAVA

MR. H.K. 
ANEJA

HARJITKUMA
RANEJA@GM
AIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/564/2024

STATE BANK OF 
INDIA VS VIJAY

MR. KUNAL 
MALIK

ADVKUMARM
ALIK@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/565/2024

PANNU CAR 
RENTALS PVT 

LTD VS M/S 
AMBA 

WAREHOUSING 
PVT LTD

MR. 
MAYANK 
PARASON

MS26691@GM
AIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/566/2024

CANARA BANK 
VS MOHD 

JAMIL

MR. 
KUMAR 

VISHWJEE
T

ADV.VISHWJE
ET@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/567/2024

OCT DATA 
SYSTEM PVT 

LTD VS TRIADSS 
CONSULTING 
SERVICES PVT 

LTD

MR. 
DEEPAK 
YADAV

DYNAMICLEG
AL99@GMAIL.
COM

Execution 
(Comm.)/389/2024

M/S GONSAI 
LOGISTICS PVT 
LTD THROUGH 
ITS DIRECTOR 

VS M/S 
VASTRAM 

FASHIONS LLP 
THROUGH ITS 

PARTNERS

MR. 
RAKESH 
KUMAR 

SHARMA

SHARMARAKE
SHADV1@GMA
IL.COM

Execution 
(Comm.)/390/2024

CONTINENTAL 
HYGIENE VS M  
AND S TRADERS 
AND SERVICES

MR. 
NARENDER 

KALRA

KALRA.NARE
NDRA@GMAIL
.COM

COMMERCIAL 
SUIT

CS 
(COMM)/573/2024

UPGRID 
SOLUTION 
PRIVATE 

LIMITED VS 
SAKSHI 

BATTERIES 
SPARE PARTS

MR. 
RUPESH 
GUPTA

CONTACT@A
M.LEGAL.PRO

Execution 
(Comm.)/391/2024

MANJU GARG 
VS RATNESH 

KUMAR 
MISHRA

MR. 
SAKSHI 
GARG

ADVSHANTNU
AGG2014@GM
AIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/584/2024

HBI BRANDED 
APPAREL 

ENTERPRISES 
VS ASHOK 

KUMAR

MR. 
GAUTAM 
BHASIN

ELUDICATE.L
EGAL@OUTLO
OK.COM

COMMERCIAL 
SUIT

CS 
(COMM)/587/2024

SH SAKSHAM 
CHOUDHARY VS 

M/S ADHARV 
ENTERPRISES 
THROUGH ITS 

PARTNERS

MR. ARUN 
AGGARWA

L

AJJUSHARMA
210@GMAIL.C
OM

Execution 
(Comm.)/399/2024

M/S FORTUNE 
BATH AND 
INTERIORS 

PRIVATE 
LIMITED VS 

M/S 
KAMLADITYA 

CONSTRUCTION 
PRIVATE 
LIMITED

MR. ASHOK 
KUMAR 

GOEL

AKG.ADV@GM
AIL.COM
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49

614 20-11-2024 9313329171 N.A

614 21-11-2024 7289092504 N.A

614 21-11-2024 9810472854 13.11.2024

614 EXECUTION 23-11-2024 9711771000 N.A

614 EXECUTION 26-11-2024 8376821177 N.A

614 26-11-2024 9811786067 18.11.2024

614 26-11-2024 7023061155 N.A

50 509 CS (COMM) 545/2021 04.11.2024 8368544254 28.10.2024

509 CS (COMM) 552/2024 06.11.2024 98111317311 29.10.2024

509 CS(COMM) 557/2024 07.11.2024 9560572128 24.10.2024

509 CS(COMM) 559/2024 08.11.2024 7503444555 04.11.2024

509 CS (COMM) 574/2024 12.11.2024 9999306881 07.11.2024

509 CS(COMM) 583/2024 14.11.2024 8860050449 31.08.2024

509 392/2024 16.11.2024 9555333330 NA

509 401/2024 21.11.2024 9810424400 NA

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

MISCELLANEO
US

MISC DJ 
ADJ/4076/2024

LE MCBULE 
OFFICE TECH 

PVT LTD VS 
ABDIEL AIRCON

MR. 
AWDESH 
KUMAR

KUMARAWAD
ESH603@GMA
IL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/591/2024

SWIFTAIR 
TRANSPEED 

PRIVATE LTD VS 
MIRAIGIRLS 

PRIVATE 
LIMITED

MR. ARUN 
AGGARWA

L

ADVOCATEAR
UN23@GMAIL
.COM

MISCELLANEO
US

MISC DJ 
ADJ/4078/2024

KAMLADITYYA 
CONSTRUCTION 

PVT LTD 
THROUGH AR 

VS 
INTERCONTINE

NTAL 
CONSULTANS 

AND 
TECHNOCRATS 

PVT LTD 
THROUGH 

PRANAV 
SHARMA DY 

HOD

MR. 
VAIBHAV 

SINHA

SINHAVAIBHA
V@REDIFFMA
IL.COM

Execution 
(Comm.)/404/2024

ANKUSH 
BANSAL VS 

RELCOM 
TECHNOLOGY 
PVT LTD AND 

ORS

MR. 
RAKESH 
KUMAR 

RAKESH.ADV
OCATE18@GM
AIL.COM

Execution 
(Comm.)/406/2024

INDIAN BANK 
VS ASHISH 
GANGWAR

MR. VIVEK 
KUMAR

LEGALITIESLA
UFIRM@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/595/2024

STATE BANK OF 
INDIA VS 
RAMESH 
KUMAR

MR.  S. 
SOOD

MSSSOODADV
OCATE@GMAI
L.COM

MISCELLANEO
US

MISC DJ 
ADJ/4101/2024

IQUBX PVT LTD 
VS ONE 

CULTURE PVT 
LTD

MR. 
ASHISH 

SHARMA

ADVOCATEAS
HISH1991@G
MAIL.COM

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-04

SOUTH-
WEST

M/S BALJI PET 
INTERNATIONA
L VS M/S SHINE 

LIFE 
BEVERAGES

NARENDER 
KUMAR

narenderlib@g
mail.com

STATE BANK OF 
INDIA VS RAJU 

BIDLANIYA

ARVIND 
GUPTA

advarvindgupta
@gmail.com

SNEH 
VIFRANDER 

GOEL VS 
RAJESH KUMAR

DR. K.S. 
BHATI

advksbhati19@
gmail.com

STATE BANK OF 
INDIA VS 

NKHYINGO 
LOTHA

KUNAL 
MALIK

advkunalmalik
@gmail.com

HBI BRANDED 
APPAREL 

ENTERPRISES 
VS DURGA DASS

GAUTAM 
BHASIN

eluctication.leg
al@outlook.co
m

LR MARKETING 
AND 

CONSULTING 
VS STERNE 

INDIA PVT LTD

DR. DIVYA 
SWAMY

info@dylawcha
mber.com

EXECUTION 
(COMM)

ROHIT BANSAL 
VS JASON INC

VIKASH 
SHARMA

advvikash92@g
mail.com

EXECUTION 
(COMM)

M/S NA 
ENTERPRISES 

VS M/S VANITY 
CUBE MOBILE

HIMANSHU 
BAJAJ

hbajaj99@gmai
l.com
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509 CS(COMM) 592/2024 21.11.2024 9711067747 19.11.2024

509 403/2024 22.11.2024 ANKIT JAIN 9643801028 NA

509 13/2024 27.11.2024 9588100261 NA

509 CS (COMM) 596/2024 27.11.2024 9899331166 18.11.2024

509 CS(COMM) 597/2024 27.11.2024 9873782800 09.02.2024

509 CS(COMM) 598/2024 28.11.2024 7276358720 21.11.2024

509 09/2024 29.11.2024 9811944784 NA

509 CS(COMM) 601/2024 29.11.2024 8800777451 20.05.2024

509 CS(COMM) 604/2024 30.11.2024 9999781331 11.11.2024

509 CS(COMM) 512/2024 01.11.2023 9213905829 08.10.2024

509 M.Ex 324/2024 08.11.2024 9899805856 NA

509 CS(COMM) 576/2024 08.11.2024 9910440914 26.04.2024

509 CS(COMM) 577/2024 08.11.2024 9910440914 25.04.2024

TOTAL 518

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-04

SOUTH-
WEST

MS. DURA 
BUILD CARE 
PVT LTD VS 

JAGRITI 
KUMARI

SANJAY 
SHUKLA

sanjayshukla84
.adv@gmail.co
m

EXECUTION 
(COMM)

IDBI BANK VS 
DHEERPAL

ankitjain9501@
gmail.com

OMP(I)
(COMM)

GAMBIT 
LEASING AND 
FINANCE PVT 

LTD VS SH 
GAURAV GUPTA

VIKAS 
DEEP

lawvikas99@g
mail.com

PUNJAB 
NATIONAL 
BANK VS 
RAJBALA

SAURAV 
BHASIN

sauravbhasin10
@gmail.com

DA 
ENTERPRISES 

VS DELTA 
PROJECTS

HEMAND 
VERMA

advmayankver
ma@gmail.com

SUDHAKAR VS 
PANKAJ SINGH

ANKIT 
MIGLANI

advankitmiglan
i@gmail.com

ARB.A.
(COMM).9/202

4

SUNITA VS 
BALJIT SINGH 

KALKAL

YASHPAL 
RANGI

yashrangi173@
gmail.com

M/S PANKAJ 
ENTERPRISES 

VS MANISH 
MITTAL

DILIP 
GUPTA

advdilipgupta0
3@gmail.com

MS ECOSOFT 
SOLUTION VS 
CAU IMPHAL

VINAY 
PREDHU

advvinayredhu
@gmail.com

ICICI BANK VS 
MUKESH 
KUMAR

MANISH 
KUMAR 
DEWAN

manish@klfindi
a.com

REACH 
INTERNATIONA

L VS SHILPI 
ENGINEERING 

PVT LTD

VAIBHAV 
MAHAJAN

vaibhav@mahaj
an.law

SURENDER 
KUMAR VS 
ADHARV 

ENTERPRISES

AJAY 
SHARMA

ajaysharma210
@gmail.com

VINOD KUMAR 
VS ADHARV 

ENTERPRISES

AJAY 
SHARMA

ajaysharma210
@gmail.com
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